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INTRODUCTION

I, the Chairman of Standing Committee on Railways (Z003), having
been authorised by the Committee to present the Report on their behalf,
present this Thirteenth Report of the Standing Committee on Railways
(2003) on Demands for Grants (2003-2004) of the Ministry of Railways.

2. The Committee considered and finalized on 5th March, 2003
the list of points for seeking information on certain issues relating to
the subject. They took evidence of the representatives of the Ministry
of Railways on 24th & 2I8th March, 2003 in connection with the
examination of the Demands for Grants, (2003-2004) of the Ministry of

Railways.

3. The Committee considered and adopted the Report at their sitting
held on 3rd & 8th April, 2003. Minutes of the sittings held on
Sth, 24th, 28th March and 3rd & Bth .-";Fl'il, 2003 form Part-11 of the
Repurt-

4, The Committee wish to express their thanks to the officers of
the Ministry of Railways (Railway Board) for appearing before the
Committee and fumishing the material and information which the
Committee desired in connection with the examination of the Demands
for Grants (2003-2004) and sharing with them the issues concerning
the subject which came up for discussion during evidence.

Bew DELHT; E. TERRAI"JH&IDU,
8 April, 2003 Chairman,
18 Chaitra, 1925 (Saka) Standmg Commilier on Railways.

(v)




REPORT

INTRODUCTORY

India is a land of diverse culture and Indian Railways play a key
role in not only meeting the transport needs of the country, but also
in binding together dispersed areas and promoting national integration.
Indian Railways have emerged as the sinews of the Indian economy
and have reached out to bring together the great Indian family. The
Railways traverse through the length and breadth of the country
covering 63,140 route ks comprising broad gauge (45,099 Kms.), meter
gauge (14776 kms.) and narrow gauge (3,265 Kms.) as on 31.3.2002. As
the principal constituent of the nations’ transport system Indian
Railways own a fleet of 216,717 wagons (units), 39,236 coaches and
7,739 number of locomotives and manage to run 14,444 trains daily,
including about 8,702 passenger trains. They carry more than a million
tonne of freight traffic and about 14 million passengers covering 6856
number of stations daily. The Indian Railways have been the prime
movers to the nation and have the distinction of being one of the
largest Railway systems in the world under a single management. The
Railways being the more energy efficient mode of transport are ideally
suited for movement of bulk commeodities and for long distance mavel.
As compared to road transport, the railways have a number of intrinsic
advantages. The railways are five to six times more energy efficient,
four times more efficient in land use and significantly superior from
the standpoints of environment impact and safety. The Railways,
therefore, plays an important role in the growth and development of
the nation.

2. The Railways being the prime infrastructure sector of the country,
need to expand and develop to keep pace with the growth of Indian
Economy. They have to perform a dual role of commercial organisation
and wvehicle for fulfillment of social obligations.

3. The Railway Finances were separated from General Finances of
the Central Government in 1924 to secure stability for civil estimates
by providing for an assured contribution from the Railway Revenues
and also to introduce flexibility in the administration of Railway
Finances, Thereafter. there was a complete separation of the Railway
Budget from the General Budget, The Railway Budget is presented to
the Parliament before the presentation of General Budget
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4. The Minister of Railways has presented the Railway Budget [or
the year 2003-2004 on 26th February, 2003, The Budget Statement shows
the total revenue receipts, revenue and works expenditure, distribution
of the Railways’ excess of receipts over expenditure and posilion of
varous funds which the Railways keep with the Central Government,
viz., Depreaation Reserve Fund, Development Fund, Pension Fund,
Capital Fund, Railway Safety Fund and Special Railway Safety Fund.

5. The Revenue receipts of the Railways consist of eamnings from
passenger traffic, other coaching camings (which include P;l.rce-ls. ard
luggage), eamings from goods traffic and sundry other eamings like
rent, catering receipts, imterest and maintenance d‘u'l.l:'g-c.'s- from outsicle
bodies, commercial utilization of land and air space and commercial |
publicity on rolling stock and stabon buildings, ete.

6. There are also other miscellanecus receipts like receipts of
Railway Recruitment Boards from sale of application forms and f
ovamination fees, ote. and Government's share of surplus profits which |
ineludes receipts from subsidized Railway companies in which the
Government has no capital interest. The subsidy from General Revenues
in respect of dividend relief forms part of miscellaneous receipts.
Contribution from Central Eoad Fund for financing safety works and
receipts from salety surcharpe on passenger fares are also accounted
for in the miscellaneous receipts. The total of revenue and miscellaneous
receipt makes up the total receipts of the Railways. The portion of the
eamings which is due te the Railways during the financial year but
has not actually been realized is held in a ‘Suspense’ account. i

7. The expenditure incurred by the Railways is on Revenue account
and on Works account. The Revenue account consists of Ordinary
Warking Expenses incurred by the vanious Departments of the Railways
in their day to day working and other miscellaneous expenditure like
the expenditure on Railway Board., Audit Surveys and other
establishments, payments as regulated by contracts to worked lines
which are not owned by the Railways and are either worked by the
Indian Railwavs or companies concerned and appropriation to the
Special Railway Safety Fund. The Revenue Account also includes
appropriation to the Depreciation Reserve Fund, Pension Fund and
dividend paid by the Railways to the General Revenues. Appropriation
to depreciation Reserve Fund is made annually on the basis of the
recommendations of the Railway Convention Committee (RCC) and is
intended to finance the cost of new assets replacing old assets including '
the cost of any improved features that such new assets may have.




Appropriation to pension fund is to finance pension and death-cum-
retirement gratuity payments to the Railway Staflf. Dividend is payable
at the rate of 7% on the dividend paying capital of the Railways. Out
of the 7% dividend referred to above, 1.5% of the capital invested
upto 31st March, 1964 (less capital entitled to “subsidy’) is for transfer
to the State Government in lieu of passenger fare tax to the extent of
Rs. 23.12 crore and balance for appropriation to the Railway Safety

fund.

8. Works expenditure is financed from capital borrowed from the
General Revenues and also by intermal resources, piz., Capital Fund,
Depreciation Reserve Fund, Development Fund, Railway Safety Fund,
Special Railway Safety Fund and Revenue (The cost of un-remunerative
operating improvements and works other than passenger amenities
costing below certain fnancial limits are charged to Revenue). The
overall annual budgetary support of the General Finances of
Government to the Railways consists of the Capital lbans and the
sums temporarily loaned to meet the deficiency, if any. in the
Development Fund and the Capital Fund. A part of the investment in
the Railway asscts, covered by the Railway Plans, is also made by the
Indian Railway Finance Corporation which raises funds through market

borrowings.
Demands for Crants, 2003-2004

9. There are following 16 Demands for Grants. The Demands Nos.
1-15 which relate to Revenue account contains expenditure to be
incurred on day to day working by the various Departments in the
Railways miscellanecus establishments. The Demand No. 16 relates to
expenditure to be incurred by the Railways on Works Account.

No. of MName of the Demands

Demands

1 2

1. Railway Board.

2. Miscellaneous Expenditure (General).

3. General Superintendence and Services on Railways.

4. Repairs and Maintenance of Permanent Way and Works.




4

i 2

S« Bepairs and Maintenance of Motive Power.

6. Repairs and Maintenance of Carriages and Wagons.
p Repairs and Maintenance of Plant and Equipment.
8. Operating Expenses—Rolling Stock and Equipment.
9. Operating Expenses—Tralfic.

10. Operating Expenses—Fuel.

11. Staff Welfare and Amenities.

12 Miscellanecous Working Expenses.

13. Provident Fund, Pension and Other Retirement Benefits.
14. Appropriation to Funds.

15. Payment of Dividend to General Revenues.

16.

Assets—Acquisition, Construction and Replacement,

10. Demand-wise budget estimates in 2003-04 are as under—
Demand No. 1—Railway Board

Voted—Rupees Sixty Eight Crore Ten Lakh Sixty Two Thousand.

11. This Demand contains provision for Salaries and Wages,
Deamess Allowance, Productivity Linked Bonus, Overlime Allowance,

Other Allowances, Travelling Expenses, Contingent Expenses, Other
Expenses, Air Travel (Domestic and Foreign).

12. The budget Estimates for 2003-04 exceeds the Revised Estimates

2002-03 by Es. 3.14 crore mainly due to incremental effect on Salaries,
Allowances and more demand in Contingent Expenses.

Demand No. 2—Miscellanecous Expenditure {General)

Voted-Rupees Two Hundred and Thirty Four Crore Twenty Five
Lakh Thirty Eight Thousand.

13. This Demand contains provision for surveys, RDS0, Expenditure
on Miscellaneous Establishments, Reimbursement of Cost of Statutory




Railway Audit, Payments to Worked Lines, Subsidised Companies and
Miscellancous charges.

14. The Budget Estimates for 2003-04 under this Demand exceed
the Revised Estimates 2002-03 by Rs. 41.3M crore mainly due 1o
additional requirement for surveys for Anti-Collision Device (ACD),
Railway Recruitment Board and Training etc.

Demand No. 3—=General Superintendence and Services on Railways

Voted—Rupees one Thousand Seven Hundred and Eight Crore
Forty Lakh

Charged—Zero.

15. This demand provides for expenditure on General
Superintendence an Services on Railways.

16. The Budget Estimates of Rs. 1708.40 crore for 2003-04 under
this Demand reflects and increase of Rs. 13033 crore over the Revised
Estimates 2002-03. This comprises an increase of 13036 crore under
“Voted' portion to provide for payment of Salary (Rs. 2213.60 lakh)
Deamess Allowance (Rs. 6717.87 lakh), Other Staff Cost (Rs. 214558
lakh), Contingent expenses including cost of computers (Rs. 954.69
Lakh) and Other Miscellanecus Factors (Rs. 1004.65 Lakh); and a
decrease of Rs. 2.97 lakh under “Charged’ appropriation due to less
payments anticipated in satisfaction of court decrees.

Demand No. 4—Repairs and Maintenance of Permanent Way and
Works

Voted—Rupees Three Thousand Two Hundred and Eighty One
Crore Forty Six lakh Forty Six Thousand.

Charged—Rupees Two Lakh Sixteen Thousand.

17. This Demand provides for expenditure on Repairs and
Maintenance of Permanent Way and Works.

18. The Budget Estimates of Rs. 3281.49 crore under this Demand
reflects an increase of Rs. 190.54 crore over the Revised Estimates of
2002-03 comprising an increase of Rs. 191.18 crore under "Voted' portion
to provide for payment of Salary (Rs. 244.90 lakh), Deamess Allowance




(s, 7905.29 lakh), Other staff Cost (Bs. 1144.67 lakl), Cost of Materials
(Rs. 2108.09 lakh), Contractual Faymenlts (Bs. 5388.59 lakh), Transfer of
Dr/Cr (Rs. 1345.65 lakh) and Misc. Factors (Rs. 980.55 lakh); partly
offset by a decrease of Rs. 6395 lakh under “Charged’ appropriation
due to less payments anticipated in satisfaction of court decrees.

Demand No, 05—Repairs and Maintenance of Molive Power

Voted—Rupees One Thousand Eight Hundred and Three Crore
Thirty Three Lakhs Fifteen Thousand.

Charged—2Zero

19. Thus Demand contains expenditure for Repairs and Maintenance
of Motive Power.

20. The Budget Estimates of Rs. 1803.33 crore under this Demand
reflects an increase of Rs. 20328 crore over the Revised Estimates
entirely under the “Voted' portion to provide for payment of Deamess
Allowance (Rs. 2059.10 lakh), Other Staff Cost (Rs. 187.96 lakh),
Increased Maintenance Activities [(Es. 7382.39 lakh), Contractual
pavment (Rs. 254582 lakh), Transfers of Dir/Cr etc. (Rs. 7667.74 lakh);
and for Miscellanecous factors (Rs. 485.98 lakh).

Demand No. 06—Repairs and Maintenance of Carriages and Wagons

Voted—Rupees Three Thousand Three Hundred and Eighty Three
Crore Eighty Eight Lakh Forty Six Thousand.

Charged—Z2ero

21. This demand F-ruuil:les for expenditure on Hepairs and
Maintenance of Carriages and Wagons.

22 The Eudget Egstimates of Bs. 3383 88 crore under this Demand
reflects and increase of Rs. 203.18 crore over the Revised Estimates of
2002-03 entirely under the "Voted' portion to provide for payment of
Dearmess Allowance (Rs. 4657.71 lakh), Wages on POH (Rs. 3601.01
lakh), Other Stalf Cost (Rs. 778.022 lakh), Increased Maintenance

Activity (Rs. 1040786 lakh)., Contractual payments [(Rs. 749.06 lakh)
and miscellaneous Factors (Rs. 123.85 lakh).



Demand No. 07—Repairs and Maintenance of Plant and Equipment

Voted—Rupees Une Thousand Eight Hundred and Thirty Nine
Crore Severty Six Lakh Ten Thousand.

Charged—~Zero

23. This demand is for expenditure on Repairs and Maintenance
of Plant and Equipment,

24. The Budget Estimates of Rs. 1839.76] crore for Z0O03-04 under
this Demand reflects and increase of Rs. 156.55 crore over the Revised
Estimates of 2002-03. This comprises an increases of Rs. 156.55 crore
under “Voted’ portion lo provide for payment of Dearness Allowance
(Rs. 4319.34 lakh), Wages on POH (Es. 751.55 lakh), Other staff Cost
{Rs. 1394.40 lakh), Inereased Maintenance Activity {Es. 436574 lakhj,
Contractual Payments Rs. (2482.45 lakh) Transfer of Debit/Credit
{Rs. 892.81 lakh); and Other Miscellaneous Factors {Rs. 1448.48 lakh);
and a decrease of Rs. 0.25 lakh under "Charged’ appropnation due to
less payments anticipated in satisfaction of court decrees.

Demand No. 08—0perating Expenses-Rolling Stock and Equipment

Voted—Rupees Two Thousand Eight Hundred and Ninety Seven
Crore Eleven Lakh Eighl:}r Three Thousand.

Charged—Zero,

25. This demand is for Operating Expenses-Rolling Stock and
Equipment.

26. The Budget Estimates of Rs. 2897.12 crore for 200304 under
this Demand reflects and increase of Rs. 172.79 crore over the Revised
Estimates of 2002-03. This comprises an increase of Rs. 17130 crore
under "Voted' portion to provide for payment of Dearness Allowance
(Rs. 4382.36 lakh), Kilometerage Allowance (Rs. 1432.40 lakh), Other
Staff Cost (Rs. 1010.77 lakh), Cost of Materials (Rs. 5196.08 lakh). Fuel
for other than Traction (Fs. 824.37 lakh) and Transfer of Dr/Cr
{Rs. 4436.18 lakh); and a decrease of Rs. 3.25 lakh under ‘Charged’
appropriation due to less payments anticipated in satisfaction of court
decrees.

Demand No. 09—Operating Expenses-Traffic

Voted—Rupees 5ix thousand Nine Hundred and Forty Nine Crore
Sixty Six Lakh Forty Two Thousand
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Charged—Zero
27. This demand is for Operating Expenses-Traffic.

28. The Budget Estimates of Rs. 6949.66 crore for 2003-04 under
this Demand reflects an increase of Rs. 248.72 crore over the Revised
Estimates 2002-03. This comprises an increase of Bs. 248.80 crore under
“Voted® portion to provide for Deamess Allowance (Rs. 9144.43 lakh)
Kilometrage Allowance (Rs. 395.02 lakh), Other Staff Cost (Rs. 1188.92
lakh) Ceost of Materials (Rs. 1063.41 lakh), Contractual Payments
{Rs. 651.12 lakh), Transfer of Debits/Credits (Rs. 4787.66 lakh), Leaser/
Hire charges to Indian Railways Finance Corporation (Rs. 4200.00 lakh),
lease charges under OYW & BOLT scheme (Rs. 318042 lakh) and
Other Miscellaneous Factors (Rs. 265.95 lakh) and a decrease of

Rs. B.19 lakh under "Charged’ appropriation due to less payments
anticipated In satisfaction of court decrees.

Demand No. 10—Operating Expenses-Fuel

Voted—Rupees Seven Thousand Nine Hundred and Ninety Seven
Crore Seven Crore Seventy Four Lakh Forty Six Thousand.

Charged—Zero
29, This demand is for Operating Expenses-Fuel.

30. The Budget Estimates of Rs. 7997.74 crore for 2003-04 under
this Demand reflects an increase of Rs. 641.49 crore over the Revised -
Estimates 2002-03. This comprise an increase of Rs. 641.54 crore under '|
“oted' portion to provide for higher Staff Costs (Rs. 107.88 lakh ) and
More mpcndih.me on fuel due to mcrease Iny tmfﬁc,-"prices of fuel under
Diesel Traction (Rs. 53385.17 lakh) and Electric Traction (Rs. 10660.73 |
lakh); and a decrease of F= 480 lakh under ‘Elmrged‘ aFPmpﬁaﬁm‘i
due to less payments anticipated in satisfaction of court decrees.

Demand No. 11—5taff Welfare and Amenities

Voted—Rupees One Thousand Three Hundred and Fifty Four Crore
Fifteen Lakh Filty Nine Thousand.

Charged—Zero

31. This demand is for expenditure of Staff Welfare and Amenities.

.



32. The Budget Estimates of Rs. 1354.16 crore for 2003-04 under
this Demand reflects and increase of Rs. 84.92 crore over the Revised
Estimates comprising an increase of Rs. B4.98 crore under “Voted”
portion o provide for payment of Dearmness Allowance (Rs 254689
lakh), Other Staff Cost (Rs. 35885 lakh), Cost of Materials (Rs. 111427
lakh), Contractual Payments (Rs. 195666 Lakh), Fuel for other than
Traction (Rs. 758.89 lakh). Contingent Expenses (Rs. 491.873 Lakh) and
Miscellaneous Factors (Rs. 1271.10 lakh); and a decrease of Rs. 622
lakh under ‘Charged’ appropriation due to less payments anticipated
in satisfaction of court decrees.

Demand No. 12—Miscellaneous Working Expenses

Voted—Rupees One Thousand Six Hundred and Forty Nine Crore
Thirty Seven Lakh Seventy Four Thousand.

Charged—Rupees Thirty Crore Eighty Eight Lakh Ninety Thousand.
33. This demand is for Miscellaneous Working Expenses.

24. The budget Estimates of Rs. 1680.27 crore for 2003-04 under
this Demand reflect and increase of Rs. 76.52 crore over the Revised
Estimates comprising an increase of Rs. B4.18 crore under “Voted'
portion to provide for payment of Salaries (Rs. 1393.29 lakh), Deamess
Allowance (Rs. 3297.50 lakh), Other Staff Cost (Rs. 1231.58 lakh), Cost
of Materials (Rs. 1473.45 lakh), Other Miscellaneous Factors {Hs. 1021.90
lakh); and a decrease of Rs. 765.62 lakh under 'Charged’ appropriation
due to less payment anticipated in satisfaction of court decrees.

| Demand No. 13—Provident Fund, Pension & Other Retirement Benefits

Voted—Rupees Six Thousand Five Hundred and Fifty Crore Fifty
| Eight Lakh Forty Five Thousand.

Charged—Rupees seventy Four Lakh Sixty Four Thousand.

35, This demand is for expenses on Frovident Fund, Pension &
Other Retirement Benefits.

36. The Budget Estimates of Rs. 6551.33 crore for 2003-04 are higher
than the Revised Estimates 200203 by Rs. 672.47 crore comprising of |
an increase of Rs. 672,69 crore under “Voted® portion and a reducton ]
of Rs. 22.08 lakh under ‘charged’ appropriation. The increase under
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‘voted' portion is anticipated due to increase in the number of
pensioners, higher Dearmess relief on pension and the leave salary,
which until previous year was being charged to other demands,
[orming part of this demand. The reduction under ‘Charged’
appropriation is due to less payments arising out of court decrees.

Demand No, 14—Appropriation to Funds
Voted-Rupees Nine Thousand Seven Hundred Ten Crore.

37. This Demand is for appropriation from Revenue to the various
Railway Funds as under-

{a}) Appropnation to Depreciation Reserve Fund is being made
in accordance with the recommendations of the Railway
Convenbon Committes (R.C.C.)

(b} Appropriation to Pension Pund is being made having regard
to the recommendation of the RCC. In assessment of this
amount, due consideration is given to such factors as the
estimated higher withdrawals from the Fund, liberalisation
of Pension benefits, etc.

{c) Development Fund is credited with such appropriations out
of the Revenue excess after payment of dividend as may be
voted by the Parliament.

{d) Pursuant to recommendation of the Railway Safety Review
Commitiee (1998), a Special Railway Safety Fund (SRSF)
has been set up to wipe out the arrears of replacement on l
the Railways in a fixed time schedule. The fund is financed
through railway revenues including levy of safety surcharge
on patsenger fares and the capital support from the General
Fevenues. The appropriation from railway revenues is shown |
in this demand whereas from General Revenues is provided
in Demand No. 16.

(e} As recommended by Railway Convention Committee (1999),
a new ‘Railway Safety Fund® has been created weef 01.04.2001
for financing works relating to conversion of unmanned level
crossings and for construction of Railway overijunder
bridges at busy level crossings.

{f) Appropriation to the Capital Fund is being made keeping
in view the Plan requirement for building up the Railway
infrastructure out of the intermal resources.
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Demand No. 15—Dividend to General Revenues, Repayment of Loans
taken from General Revenuoes and amortization of over priHliI..'ltiﬂn

Voted—Rupees Two Thousand Nine Hundred Eighty Crore Sixteen
Lakh.

38. This demand shows provisions for Dividend to General

Revenues, Repayment of temporary Loans taken from General Revenues

for financing expenditure out of Railway Development Fund. Capital

] Fund and also the amount for amortization of over capitalization in

accordance with Recommendations of RECC.

39. As rega:da the Budget Estimates, 2003-04, estimates of dividend
payment and subsidy from General Revenues have been worked out
on the basis of the recommendations of the RCC (1999) for the year

2002-03 made in their Fifth Report adopted by the Lok Sabha on
09.08.2002.

40. The total amount of dividend payable to General Revenues for
the year 2003-04 works out to REs. 293266 crore involving an increase
of Rs, 345.26 crore over the Revised Estimate 2002-03. This is mainly

due to increase in the Capital-at-charge.

41. In the Budget Estimates for 2003-04 the Development Fund
will open with a balance of Rs. 0.60 crore. Withdrawal from this fund
is estimated at Rs. 600.00 crore which is for financing works chargeable
to this fund. Accordingly, an equal amount has been appropnated in
this fund.

BUDGET AT GLANCE

42, The Raﬂwn}r Budget for the year 2003-04 in brief is as under—

(Rs. in crore)

Mrhaal Bladged Cesnphion Rurvsed Asrual Enxtze
- 20740 b1 ) =M
LUpso
Dee @
i 1 3 i 5 b
I7R3T 59 A1EI8.00 (3] Crms Traffic Reeips IR e AL
AT AiaLE (b} Ordivary Wiorking Esperses munm mn I4E000
i LN T 1975 0 ] Approprubion o depreastion Rserve Fend  XNAD s X0 00
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il Ny () Net Wrcellaneus Receipts ma 5 KT
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133738 =N M et Dividend Payment ko General Reveness 260740 B
LIS 1oonte i) ExcessShorsfall (R} s50m 00
TN o ki | [=] Appropriation ko Development Fund 5500 AL
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5. LT i} Cypenating Ratio % L%
im T fri  Rabo of Mei Reverue to Capitd--Change 6% Ad%

and inverament from Camital Fend

§ Tramuferred to deferred Dividend Liability Account.

Some of the important aspects which came under discussion during
the examination of Demands are as follows:

Freight Traffic
43. (a) 2001-02

The traffic plan envisaged lifting of 489 million tornes of originating
revenue freight traffic and traffic cutput of 323 billion tonnes kilometres
(BTKM) in 2001-02 at the Revised Estimates stage. The actual
performance during 2001-02 has been 492.50 million tonnes of
originating traffic which was 190.00 million tonnes more than the
performance in 2000-01. The traffic output was 333 BTKM as compared

to 312 BTEM in 2000-01. The earnings at Rs. 24,845 crore registered an
increase of 6.6% over 200001,
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(b)) 20M12-2003

The target of 510 million tonnes originally fixed for the year 2002-
2003 has been increased o 515 million tonnes in view of the up trend
in the econemy. Alongwith, in improvement in the average lead, freight
carnings have been estimated at Rs, 260658 crore with a traffic output
of 357 BTKM.

(c) 2003-2004

The targets and the projected level of revenue eaming traffic for
the year 2003-2004 compared with that of 2002-2003 are as under:-

2002-03 (RE) 2003-04(BE)
{(a) For originating 515 MT 540 MT
(b) Lead 694 680
{(c) Tonnes Kms. 357 BTKMs 367 BTEMs
(d) Earmings Rs. 26,658 er Rs. 27,815 cr.

Passenger Traffic

d44. (a) 2001-02

Passenger journeys at 5169.31 millions in 2001-02 increased by 6.8%
fromm 4,839.79 millions in the previous year. Passenger kms. also
increased by 8.0% from 458 billions in 2000-01 to 494 billions in 2001-
02. Eamings from passengers were Rs. 11,196.45 crore, registering an
increase of Rs. 681.35 crore (6.48%) over the previous year (These
fipures are inclusive of Metro Railway Kolkata).

(b) 2002-03

In the first six months {(April-September) 2002-03, the number of
originating passengers at 2,492.42 million (Provl) was less by 3.20%
compared to the corresponding period of 2001-02. Passenger earmnings
at Rs. 6,19394 crore increased by Rs. 748.21 crore (13.747%) over
Rs. 5445.72 crore of the corresponding period of the previous year

The Passenger Eamings suffered a set back during the year

2002-03. The target of passenger camings has been scaled down to
Rs. 12730 cr. against Rs. 13,450 cr. of Budget Estimates.
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(c) 2003-04

The Budget Estimates for the year 2003-04 for Passenger journeys
have been projected at 5177 millions which is 507,579 millions passenger
kilometers. Passenger Eamings have been estimated at Rs. 13620.00

crore based upon anticipated growth of suburban and non suburban
passenger traffic.

Fare & Freight Rates

45, The details of the proposed tariff adjustments for the year
2003-04 are as under:-

No across-the board inerease in freight rates has been announced.
While rationalizing the freight structure, the total number of classes
was reduced from 59 to 32 with Class-90 as the lowest class and
Clas=-300 as the highest class. In freight structure so rationalized the
ratioc between the highest and the lowest freight rate was reduced
from B.0 to 3.3. It is proposed to reduce further the band of freight
rates through compaction in freight classification by lowering the
highest class from Class-300 to Class 250 in the revised classification,
the total number of classes will be reduced from 32 to 27 and the
ratio between the highest rates for the highest and the lowest class
will be further reduced from 3.3. to 2.8. To make the freight rates
competitive, it is proposed to reduce the classification of certain
commodities where Railwavs are facing stiff competiion due to high
freight rates. The classification of petrol for trainload movement is
proposed to be reduced by three stage from Class-280 to Class-250,
lowering the freight rates by 10.7 per cent. The classification of certain
other commodities is proposed to be reduced by two stages. These
commodities include High Speed Diesel Oil (HSD), Furnace Qil, Crude
Oil, Naptha, Liquefied Petroleum Gas (LPG), Compressed Gasses,
Lubricating Oils, lron & Sieel, Pig Iron, Iron 5,;_-"];._ Cement sheets,
Petroleum Coke and Soda ash. Some of the liquid commodities, carried
in tank wagons, namely Molasses, Bitumen, Refined vegetable oils
(Div.A), and sulphuric acid are also proposed to be charged two Stagt
lower than their existing classes. The proposed reduction in freight
rates due to lowering of dassification by two stages will range from
53 per cent to 95 per cent. The classification of Cement, ClinkeT
Manganese Ore and Caustic Soda liquid (in tank wagon) are prop
Lo b uduﬂd h}' o EHEE, Whi-Eh. wiill mdu:' the Imi#“ rates h}‘
around 3.7 per cenk
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Passenger Fares

46. There will be no change in the existing fare structure as
announced. The fare structure of Mail/Express, ordinary Passenger
trains and Monthly Season Tickets (MST) were rationalized last year.
This year it is proposed to rationalize the fares of Rajdhani/Shatabdi
Express trains. A separate fare structure for Rajdhani and Shatabdi
Express trains was introduced in the year 1995-% which does not
have fixed relationship with the fares of Mail/Express trains. It is now
proposed 1o link the fares of Rapdhani and Shatabdi Express trains to
the rationalized fare structure of Mail/Express trains, fixing the basic
fare for each class of Rajdhani and Shatabdi Express trains 15 per cent
higher than the fares of corresponding class of Superfast Mail/Express
trains on a uniform basis. Charges for catering services. as per
requirement of the journey, would be added to the basic fares. As a
result of this rationalization, the basic fares of different classes of
Rajdhani and Shatabdi Express trains will be lower for most of the
pairs of stations. In exceptional cases, fares may be marginally higher
for a few parts of stations in which case, the existing fares will apply.

FParcel and Luggage Rates

47. In order to simplify the booking procedure of Parcel and
Luggage traffic and optimize the use of transport capacity available
for carriage of parcels by different trains, it is proposed to rationalize
the rate structure for booking of Parcel and Luggage traffic. At present,
parcels are charged under seven different Scales based on the type of
the commaodity, It is proposed that all types of commodities, including
Luggage, will now be charged uniformly at the same rate, under four
Scales, depending on the type of service selected by the customer.

Traffic Receipts

48. The details of the Actuals 2001-02, Budget & Revised Estimates
2002-03 and Budget Estimates 2003-04 of Gross Traffic Receipts are as

under:-
(Rupees in Crores)

Details Actuals Budget  Revised Budget
2001-02 200203 200304  2003-04

1 2 3 4 5

Passenger-Upper Classes piwed | iz HOLE2 556
Passenger-Second Class A0 WL nrs JEELI
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1 A 3 4 5
Totab-Tassenger Eamings Ni945 13451 (0 127300 13620.00
Other Coaching Eamings  Fr iy | w2000 950,00 1020
Goods Earmings 2984540 TATTR00 2hB58.00 ITE15.00
Sundry Other Eamings B4 45 100000 G460 0. 00
Tetal Earning= RN §14E8.00 4125400 4344500
Suspenes —2095 LI —17.00 5000
Gross Trafiic Receipls 75 4153500 $0567 00 4349500

49. It can be seen that total traffic eamings for 2002-03 work out
to Rs. 41,284 crore as against the budgeted target of Rs. 41,488 crore,
a reduction of Rs, 204 crore.

50. In view of the down trend in passenger traffic, Passenger
Eamings for 2002-03 have been scaled down to Rs. 12.730.00 crore in
the Revised Estimates as against the Budget Estimates of Rs. 13450.00
crore. Passenger Eamings for 2003-04 have however, been estimated at
Rs. 13,620.00 crore based upon anticipated growth of suburban and
non suburban passenger traffic.

51. When asked about the factors which led to downward revision
of passenger traffic receipts at the revised stage for the year 2002-03,
the Ministry of Railways in their written reply stated that due to
various extraneous reasons there was drop in passenger earnings in
the fourth quarter of 200102, resulting in targets for 2002-03 becoming
20.1% higher than the Actuals, 2001-02, making it a stiff target to
achieve.

52. To end December, 2002 Passenger earnings at Rs. 9324.49 crore
are 13.2% higher than the corresponding period of the previous year,
but Rs. 583.27 crore short of the proportionate target. It is apprehended
that the severity of the target as also the slight degree of elasticity in
demand in shori-lead segments has resulted in the shortfall as
compared to the target. Accordingly, the passenger earnings in the
Revised Estimates have been assessed at Rs. 12,730 crore, which is
Fs. 720 crore less than the Budget Estimates but Rs. 1533.55 crore
higher than last year’s actuals, registering a 13.2% increase,
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53. The Ministry of Railways have stated further that the reasons
for decline in passenger traffic on the Indian Raillways are -{i) Heavy
decline in low value MSTs. (i) Increase in lower slabs of fares due to
tariflf revision and imposition of safety surcharge. (i) Depression in
the travel industry due to redused growth of economy (iv) Withdrawal

of LTC privileges.

54. While pointing out the specific segrments where the passenger
camings have decline, the Ministry of Railways stated that the decline
in the number of passengers is mainly in the suburban and non-
suburban season ticket segments. Trafflc in the short distance passenger
train segment also indicates a small decline. However, in the Mail
Express segment there has been an upward trend in the financial year

2002-03.

55. On being pointing out about the observation of the Committee
that Passengers prefer to travel by other means upto a distance of
300-350 kms, the Ministry explained that in order to improve the
utilization of trains below the 150 kms distance, especially for the
season Heket holders, it is not proposed to increase the fares of this
segment in the financial year 2003-04. It is expected that, as the price
of season tickets will remain the same as in the financial vear
2002-03, this segment should see an increase in the number of
passengers due to improved competitiveness in relation to other means
of transport. There will be no increase in the expenditure due to this

TSI reE.

56. The Ministry of Railways intimated about a series of steps
initiated in current proposals to increase the number of passengers on
the Railways:

(i) No upward revision in the fares of all classes and all trawns,
despite increase in operational costs for the year 2003-04.

(ii) ReductHon in the fares of Rajdhani/Shatabdi/Jan Shatabdi

in order to increase the popularity to these premium trains.
In case of Jan Shatabdi, catering services have been made

nptj.nn.:l in order to bring down the fares.
(iii) Introduction of flexible tariff (reduction of fares by 10%) on
1 .I“h": E.H.d. 11 AC,
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{iv) classes of Rajdhani trains from 15th July to 15th September
to improve the utilizaton of these classes in the lean season.

(v} Improvement in the interface with passengers by introducing
the concepts of Unmeserved reserved Ticketing System (UT5)
Internet Ticketing System (ITS) and National Train Enguiry
System (NTES). Increase in the number of Passenger
Reservation System Centers (PRS) has also improved the
convenience of purchasing a reserved ticket.

(vi) Introduction of new trains to attract additional traific.

57. During the oral evidence Additional Member (Traffic) has
further clarified-

“The passenger traffic did not materialise because of the hike in
the fares, withdrawal of the LTC, the slow down of the economy
and the tourism industry was coming down. So whatever we had
projected last vear did not materials. Themfore, instead of 21 per
cent increase that we had projected, we have come to the conclusion
that only 13 per cent is likely to be achieved. These are the reasons.
We have taken some measures in this Budget which had been
Frﬁzﬂ.lﬁd so that more traffic will come to us. We have given
certain concessions. We have done something.”

58. The Financial Commissioner (Railways) further added that the
Railways have not increased the fares and freight this year. With the
diesel price increase, 1 am sure there will be an increase in the bus
fares. Normally, #f there is an increase in the bus fares, there is a
psychological satisfaction for the people to come back lo the railway.
Therefore, | hope that this trend will get reversed during the current

VEar.

Another feature, which caused the slow down of the passenger
traffic, was that in some parts like Godhar there was some disturbance.
It also had some effect on the passenger traffic. So there was less
number of passenger traffic on the western sector. So all these things
were the culmination that the passengers traveling on train during the
current year have come down and we were not able to achieve our
projection which we had made last year

59. During the oral evidence of the Ministry it came the notice of
the Commifttee that demands for rakes from Southern India are not
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adequately addressed by the Rallways on equitable and regional basis.
However, the Member Traffic summed up the position as under:

“There is some more information which I collected for my
education and for sharing with the hon. Committee, S5ir, this
information is about distances from Punjab area to various ports
located at Eastern coast and Western coast. Gandhi Dham-Kandla
Port is less than 1500 kilometres from the loading areas while
Tuticorin port is 3,100 kilometres. So, the distance is more than
double. 50, naturally, the rakes require more than double the time
to return. The second peint is that from Gujarat area, salt industry,
cement industry and fertilizer industry have also to be taken care
of by us. at the highest level from Gujarat side, they have been
repeatedly bringing to our attention the need for evacuation of
their stocks. So, what is happening is that whatever rakes are
going to the Western ports, they are getting back-loaded also. So,
there are two advantages. One is that the lead is half, the time
taken is half. The second thing is that in the retumn direction also,
I earn freight. About Tuticorin, there is no doubt that [ get 3,100
kilometres longer freight in one direction, but I returmn direction,
up to manikgrah which almost at Maharashtra-Andhra Pradesh
border and about 1,500 kilometres from Tuticorin, | have to bri.ng
empty rakes. Then only, cement and also that gets loaded into
rakes. Since the Indian Railways have a very stiff target of loading,
515 millions, to be achieved, we are straining our every nerves to
see to what best possible utilization of the stock we can do. That
is our bottom line. We want somehow to carry maximum traffic in
the country. May be, in the process, | admut, some arcas may not
be fully satisfied. 1 have no defence on that. [ am merely stating
my case.

I had tred to Eat.he;r some more information ].-'E-jt&rd;.'i}l' night.
I would tell the pattern of loading, which I have followed in the
month of March. In the case of Tuticorin, till yesterday. we had
loaded 13 rakes and 66 rakes are shown outstanding. The oldest
date of registration is 9th January. This date for Kandla s
7th January. So, | am only trying to submit to the august Committee
that we are trying our best to do an act of balancing because T am
actually conscious that we are the Ministry, we are the Government
and we cannot be motivated entirely by commercial consideration
that since I do not get traffic in the return direction, T will not
supply wagons. That is not my desire. [ am trying to make an 1
honest effort at balancing. It may be a semi-perfect solution.”
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60. When asked about the factors which led to downward revision
of the gross traffic receipts al revised stage for the current year
(2001-02), the Ministry of Railways, in their written reply have stated
that the gross traffic receipt for 2002-03 as envisaged in Budgetl, Budget
propertions and approximate position to end of December, 2002 (latest

available while finalizing R.E.) and the R.E. [ixed for the fiscal are
given as under:

(Rs. in crores)

Budget Budget Proportions  Approx. to Fevised
Estimaies b end of end of Estimates,
LIRS ] December, 2002 D, 2002 0024
Tassenger earmings 13450.00 A7 Th 532548 157300
Ciher Coachine 920 00 (FET 1 &55.91 950,00
Earrung:
Ginade Earmings 2611500 1919260 19523.48 it AL
Surdry other amings 100000 G062 487 946,00
Total Traffic eamings 4145300 JNTH 0T 4128400
Traffiz Sucpense® #5000 = 112073 4170
Gross Traffic Feopt 41530 - 28950.01 E0EET .00

[+ indicates clearance and ' indicates accretion]

To end of December, 2002, passenger eamings are short of the i
proportionate target by Rs. 582 crore. Going by this trend, the revised 1

estimates of Passenger camings have been scaled down to Rs. 12,730
crore.

61. The Chairman, Railway Board submitted before the Committee
as under:-

“We keep on reviewing month to month everything. We keep on
taking corrective action like if the passenger is not travelling, then
how to increase our freight or how to reduce the expenditure so
that the overall Budget does not get allected. We get two
opportunities-one at the Budget time and the other at the time or
revised estimates. But the efforts during the year continues. If we
are not getting encugh passengers, then what to do, how to see
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that our Budget does not get disturbed, how to increase the freight
and how to reduce the expenditure? This is what every month
we keep on analysing and doing it. Overall the freight has

increased, the expenditure has reduced and the Budget has been

maintained.

Other Coach Earnings

' 62. Taking into account the trend of actual earnings during the
course of the year 2002-03, the Hevised Estimates of eamings from
Other Coaching Traffic are fixed at Rs. 950.00 crore e, Rs. 30.00 crore
higi‘iﬂr than the Budget estimated for the year Other Coaching Eamings
for 2003-04 are estimated at Rs. 1020.00 crore e, Bs. 7000 crore more
than the Revised Estimates of 2002-03 based upon the anticipated

growth in Parcel Traffic.

Goods Earnings

63, leght loading in 2002-03 has been encouraging. As such, the
target of freight loading in the Revised Estimates has been increased
to 515 million tonnes as against 510 million tonnes envisaged in the
Budget Estimates. The Revised traffic output is estimated to fetch an
earmnings of Rs. 26658.00 crore which is Es. 540 crore more than the
Budget Estimates of Rs. 26118.00 crore. The goods eamings for 2003-
04 have been placed at Rs. 2Z7B15.00 crore assuming an additional
25 million tonnes originating revenue eamnings freight traffic over the

' anticipated level of 515 million tonnes adopted for the Revised

Estimates for 2002=-03.

Sundry Other Earnings

64. Keeping in view the trend of eamings from these sources, the
revised estimates 2002-03 for Sundry eamings are fixed at Rs. 946.00
crore e Rs. 54.00 crore less than the Budget Estimates for the year

Sundry other earnings have been assessed at Rs. 999.00 crore in

2003-04 anticipating 5% increase over the Revised Estimate, 2002-03.
The target for Sundrcy Other Eamings has, however, been scaled down
to Rs. 946 crore mainly due to the down trend noticed at the end of
December, 2002 which was also reflected in the projection of the zonal

railways.
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Suspense

65. Keeping in view the non-realisation of Railway outstanding
from the Power Houses and State Electricity Board, a further accretion
of Rs. 417.00 crore to the "Suspense’ which represents unrealized traffic
eamnings, has been estimated in the Revised Estimates, 2002-03 as
against a clearance of Rs, 3000 ¢rore anticipated in Budget Estimates.
In the Budget Estimates 2003-04 a clearance under the Head has been
kept at the level of Rs. 50.00 crore. The Railways traffic nulﬁtm'ld.lng
as on 31=t March, 2002 was Rs. 2090 crore, almost 77% of which is
due from State Electricity Boards and Power Houses. Budget estimates
for 2002-03 envisaged a clearance of Rs. 50 crore from these outstanding
dues, Due 1o continuous default on the part of Power Houses/SEBs,
these outstandings have risen to Hs. 3211 crores as on 31st December,
2002, an increase of Rs. 1121 crores over the opening balance. Though
a substantial portion of this accretion is expected to be cleared by end
of March 2003, in view of the trend, accretion of Rs. 417 crores under
traffic Suspense has been projected in the Revised Estimates, 2002-03.
The efforts for realization of these dues are continued by the Zonal
Railways.

Unrealised Receipls (Suspense)

66. When asked about the reasons of the flesh accretion of
Rs. 417 crore to the traffic suspense, the Ministry of Railways, in their
written reply stated that the posilion of unrealized eamings as on 31st
March, 2002 was Rs. 2090 crore. Out of which approximately 779% was
due from State Electricity Boards/Power Houses (SEBs.’Hs). Due to
continuous default mainly on the part of SEBs/I’Hs, the position of
unrealized eamings have been risen to Rs. 3211 crore during the period
April, 2002 to December, 2002 ie. net accretion of 1121 crore.

In January 2003, there has been a further aceretion of Rs. 103 crore

raising the net accretion of unrealized earnings during the year
2002-03 to Rs. 1224 crore.

The unrealized earnings as on 31st January, 2003, as compared to
J1st January, 2002, provide a more comparable picture and show an
increase of Rs. 280 crore. This is mainly on account of Freight
(Rs. 645 crore) mostly against some State Electricity Boards. The details
of State Electricity Board wise oulstanding freight are as underi—
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(Hs. in crore)

Name of Stale Eleciricity Dutstanding  Cutstinding Chistandicg  Varatiom  Variabion
B a/ Power Hizaset deeasom deasom de s over
J1 0 1 s G | e v a2 Slar T2
1.  Andhra Pradesh Stale ooF 143 i o) -134 75
Electricity Board
2 Assam State Electricity Board (i) L3 .18 -14] .15
1 Bihar State Electricity Board 053 L3 am -13 852
| Delhi Vidyut Board e ey 16010 16043 el 1335
5. Gujarat State Electricity Board T 154 a Tes 754
.,  Haryana State Eleciricity Board 1557 1331 530 225 [nle2)
7.  Jharkhand State Electricity Board i — e 1] i}
8. Kamataka State Electricity Board 1] 1] i a i
9, Maharashtra State Eleciricity Board (T4 ] 1453 a3 28 LY. ]
10.  Madhya Pradesh State 14.00 L 24 355 TL&
Electrcsly Board
1. Punjab State Electridty Board 497 81 3125 53 ALL56 35351
1L Rajastham State Electricity Board 13050 229 10530 158,61 e 1.
13. Tamilnadu State Electricity Board asz 05 o4l o an
14.  Uttar Pradesh State 443 6752 b 3407 63
Electricity Board
15.  West Bangal State 147 Jig0 is R0F 11.15
Electricity Board
16 Badarpur Thermal Power BRI 1T 7 A3 o7 A 3741 151
Latiation
17.  national Thermal Fower 56.63 5158 . 505 N3
Corporation
18.  Damodar Valley (5] 047 L1 il o4
Corporation
19 Private Fower House, Sabarmati 014 09 114} | ¥.v) 11
ik L] {49419 55655 a4 B8 4

Total
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67. When asked about the efforts made by the Railways for

realization/ recover the dues from SEBs/DPPHs the Mindstry of Railways
have further stated as under:—

1. The matier of recovery of outstanding dues from SEBs/I'Hs
including H:Ld:{r'pur Thermal Mower Station (BTTS) has been
followed up with the Ministry of Power, Ministry of Finance
and with the Chief Ministers of various States.

2. Ministry of Fower has also given clear instructions to BTPS ;
to ensure full payment of current freight dues to Railways.

3. Moeetings are held with senior officials including Chairman
of State Electricity Boards/Power Houses which fail to
observe the conditions of ‘Prepayment of Freight' as also
payment of current freight.

4. Gradual clearance of outstanding dues is expected as per
the formula evolved by the "Expert Group for Settlement of
SEB due’, which has been accepted by the Government of
India and the various State Governments.

5. Implementation of various schemes of ‘Prepayment of
Freight' for carriage of Coal o Power Houses.

6. The outstanding dues from SEBs/PHs to the Railways are
also being adjusted against traction bills, wherever feasible,

7. Zonal Railways are pursuing for maximum realization of

all cutstanding dues by the end of the financial year
2002-03.

68, During the oral evidence, Financial Commissioner (Railways)
has further added:—

“We are having a dialogue at the highest level. Letters have already
gone from our Hon'ble Minister's level to the Hon'ble Chief
Minister of Punjab. We are also trying to make use of latest
recommendations of the Montek Singh Ahluwalia Committee’s
Report for Securltisation of this. 5o, a dialogue is on but there has
been no effective clearance in respect of the Punjab State Electricity
Board and the Rajasthan State Electricity Board. The main
outstanding has gone up from Punjab State Electricity Board only.
It has gone up to Rs. 693 crore as against Rs. 325 crore, which
was at the beginning of the year 01.04.2002. Similarly, Rajasthan
State Electricity Board’s outstanding has also gone up.
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For Punjab and Rajasthan, we are trying to find out from the
Ahluwalia Report. They have honoured Tripartite Agreement. We
have o persuade them to get the amount reconciled. The dialogue
is going on with the Power Ministry. We are going to follow it

up.
The Financial Commissioner (Railways) further added:—

“Two-Three days back, the tripartite agreement has been signed
' by the State Governments. We have to follow it up.”

In regard to DVB, BI'TS and NTPC the Financial Commissioner
| started as under—

“In regard to Delhi Vidyut Board, there is a dispute. The Delhi
Government is not paying. We have written last at the Chief
Minister’s level. One meeting was held with DVB authorities. We
are also pursuing it with the Ministry of Power. Regarding the
adjustment in the Central Plan assistance, we are taking it up. As
the hon. Chairman and the Hon. Members are aware, the amount
adjusted is only Rs. 169 crore.

Regarding Badarpur Thermal Power Station, we are mooting a

Cabinet note to adjust the amount due, because it is only a Central

Power Ulility, it is not in any state from the deferred dividend,

which we have to pay. I have prepared a note. | have got it

approved and we will be sending a Cabinet note for the adjustment

| of Rs. 900 crore. Badarpur Thermal Fower Station outstanding is
' there for a considerable time.

We will pursue the NTPC. They have promised to clear all
| the outstanding dues. Other outstanding dues from the State
Electricity Boards, we try to adjust from the traction bills. So, except
these three hardcore Electricity Boards, we hope to realise the
money before 31st March.™

Gross Traffic Receipts

69. The aggregate effect of the above mentioned factors is that the

Gross Traffic Receipts for 200203 are revised to Rs. 40867.00 crore

which is Rs. 671 crore less than the Budget Estimates of Rs. 41,538.00

| crore. The Budget Estimates of Gross Traffic Receipts for 2003-04 works
| out to Rs. 43495.00 crore.
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70. On being asked about the extent to which passenger earnings
would be affected as there has been no change in passengers fare
despile increase in operational costs, the Ministry of Railways assured
that there would be no shortfall in passengers earnings envisaged in
2003-04 (BE) which have been projected to grow to Ks. 13,620 crore
over 2002-03 (RE) of Rs. 12,730 crore i.e. by 7%,

Miscellaneous Transactions
71. The details of Miscellancous Transactions for the year 2001-02
(Actuals); 2002-03 (Budget & Revised) and 2003-04 (Budget) are as

under:-

(Rupees in Crores)

Details Actuals Budget Revised Budget
2001-02  2002-03 2002-03  2003-04
1 2 3 4 5
RECHTTY
1 Reoerps from Subwidiosd aom —_ = e
Compuurs
iH  Fadway Rertment P b 5% Ek 1y
Broeds
) Oher M Raccipl 1216 LR 767 B34
W] Consibotm b Geenad 000 Bom = i
revenies o Badvary Safety Weeks
] TRerpt b Salety ik ksl E5IED Tim
Surcharpe on Faesenger Fam
P Sisily bom Cenenal Lt Tasy {1y Bd 121343

Ememss ward dmidend
el End plhet corcescion

it} Kerps bom Sedag - —

— L)
@ Munba Scbuben
Paswriper fans
Total L. b 5365 17340 198436
DIESE o8 an on o

[} Foyment ip worked hres
el Ed.ﬂm'ﬂ'r R [




ryj

1 2 3 4 5
(i)  Sarvrp L1 T 5 Fid
fiv) Mo Radwoy Erpevdsur pra ) mLa i R m»
v} Open Line Works Reverme nmn Nm B nm

iv] Appropriason w Sperial it ik =an am

Fadway Salety Fard
i} Appropraton o Peeson Fued o0 Kim fa.an o

for Musmhu Subwrban

Transpest Fropcts

Total ioE {108 frit K i B

et Micellineoun Revnerpbs it [ LEEE s

(a) 2002-03

Net Miscellaneous Receipts in the Revised Estimates have been
placed at Rs. 473.40 crore against Budget Estimates of Rs. 1289.27
CTOTE.

(b) 2003-04

The Budget Estimates for 2003-04 of Net Miscellaneous Receipts is
estimated at Rs. B87.66 crore which provides for an increase of Rs.
414.26 crore over the Revised Estimates of 2002-03.

Working Expenses

72. The comparative details of the actuals of the year 2001-02,
Budget and Revised Estimates 2002-03 and Budget Estimates 2003-04
of Working Expenses are given below:—

(Rupees in Crores)

Demands Mo and Nomenelunare Achails Badpet Revesrd Budprt
XuE ancJ4m o ot i)
1 H 1 L 5
Ceneral Superpdendends nd Srrvon on Radwayi LTLFEL B L= T e
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*Excludes Appropriation to Penszon Fund for Miscellaneous Establishment.

73, The sanctioned Budget Grant for 2002-03 for Ordinary Working
Expenses was Rs. 37558.97 crore (Gross). The Revised Estimates of
Rs. 3037 crore (Gross) is less than the Budget Grant by Rs. 92060 crore.
There has been savings in all the demands except demand No. 3 &
1L Credits in reduction of expenditure are estimated at Rs. 506.37
crore i Hs. 79.40 crore more than the Budget. The amount recouped
from Pension Fund has been reduced to Rs. 5850.00 crore over the
Budget Grant of Hs. 6000.00 crore. The revised estimates of Net Working
Expenses has, thus, been kept at Rs. 30310 crore, Rs. 850.00 crore less
than the Budget Reduction of Rs. 920.60 crore in gross expenditure
compnses of a reduction of Rs. 937.23 under "Voted’ portion, and an
increase of Hs. 166288 lakh under ‘Charged’ appropriation, which is

on account of more payments anticipated in satisfaction of court
decrves.

74. As regards, the other items making up total working Expenses
in Revised Estimates, the contribution to Depreciation Reserve Fund
has been kept at Rs. 2003.00 crore ie. Rs, 25.00 crore more than the
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Budget level, whereas appropriation to Pension Fund has been
decreased to Rs. 581000 crore from the Budget level of Rs. 5990.00

Crofe,
Customer Satisfaction Year

75. The Minister of Railways in his Budget Speech has declared
this 150th year as Customer Satisfaction Year During the year several
steps would be taken relating to safety, security, punctuality and
cleanliness so that custormers would derive great satisfaction from the

Railways,

76. When asked about the action plan of the Railways to implement
the Commitment without commensurate addition in the budget
allocation (it is only Rs. 205 crore this year against Rs. 200.1 crore last

year) under the head passenger amenities, Railways has stated that in
our endeavours to increase Customer Satisfaction, the areas that wall

be given specific thrust during the year 200304 include Safety, Security,
Punctuality and Cleanliness. The following action plan has been
conceived by the Ministry for fulfilling the commitments:—

Safely

» Upgradation of Safety related training facilities at all Zonal
Training Centes and Central Engineering Training Centres.

* Accelerate the implementation of Anti-collision Device.
= Provision of continuous track circuiting on selected sections.
* Improved crash worthiness of coaches.

Security

* Amendment of RPF Act being proposed to provide enhanced
powers to RPE

Punctuality
* For improving the punctuality of passenger services, it is
proposed to streamline and strengthen the monitoring

mechanism by introduction of a new computerized Coaching
Operations Information System,
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Cleanliness

« A task force to frame an action plan has been constituted
to work out the modalities of implementing ‘Operation
Cleanliness’ announced by the Honble Prime Minister on
Independence Day 2002, to ensure cleanliness in trains and

on railway premises.

77. Rationalisation/simplification reforms and other measures were
taken during the last two Railway Budgets to improve the satisfaction
level of the freight customers. Explaining about the additional facilities
proposed for being provided to the customers this year, the Ministry
stated that for the freight customers, we are introducing more & more
number of high speed wagons to carry the goods faster to destination.
10 Refrigerated Parcel Vans are being built this year to speedily carry
perishable & food stuff across the country on express trains.

78. Further, improvement to passenger interface areas is also
contemplated. This includes extension of computerization of unreserved
ticketing system, expansion of PRS centers, booking of tickets through
Internet, computerization of refunds etc. In addition, the scope of certain
concessions have been widened e.g. Sr. Citizens concession, cancer and
thalassemia patients, heart patients, kidney patients, accredited Press
Comespondents. Besides, the rules regarding issue of duplicate tickets
in lieu of lost tickets will also be liberalized during the year 2003-04.

79. The Ministry did not respond to the query of the Committee
whether Zonal Railways have been provided with additional allocation

specifically to provide additional facilities regarding customers
satisfaction.

80. When asked about additional steps that have been taken by
the Ministry of Railways to provide security to the travelling public
during the Customer Satisfaction Year, the Ministry in their written
reply have stated that the vacant posts of 3500 RPF/RPSF Constables
are being filled up.

81. The amendments to modify provisions of the RPF Act, 1957
and the Railway Act, 1959 have been proposed to empower the RPF
to deal with security of passengers on plaforms and in running trains.
Thus, the eiforts of the State Govt. will be supplemented by the
Railways for better security lo passengers.
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82, The Chairman, Railway Board during the oral ‘evidence
informed the Committee that Passenger Satislaction Year has all the
parameters—safety, security, punctuality and cleanliness besides quality
of service.

83. First of all, it is safety which we [elt is very vital. We have
taken a number of new steps. Anti-collision device is tested and we
are going to roll it out. We have already provided in the Budget; three
Railways have been covered. In one, it is going to start. We have also
provided for 10,000 km for survey work, which will also get started
and completed.

84. Further, he stated “We are at the stage of implementation. [n
the WNF Railway we have already sanctioned Rs. 50 crore; we will be
doing it. Similarly, for two more Railways, it has been sanctioned in
this Budget. We will be planning for that too. The planning process
involves survey; survey is of the exact location of yard, lines, etc. It
requires GPS; it requires other surveys wherever there is some problem
of tunnel, bridges, ete., where special instruments have to be provided.
Within the next few years” time, we are planning to complete it We
have already applied for patent in 128 countries of the world. In this
country we are going to do this; we have done a detailed study of
this in the institutions and we found that it would reduce the collision
substantially. The second major step this is a new innovation is of
track circuiting between stations. Earlier, in the stations we had been
doing it; now we are going to do it between the stations, which is a
new concept so that if there is some rail fracture or some fishplates
are removed, it can prevent accidents there. In that case. the signal
will turn red and the driver would know that there is something
wrong. We have sanctioned Rs. 450 crore approximately for this in
this Budget and we are going to implement those things. There is
already in progress the Special Railway Safety Fund for the renewal
of old tracks, etc. We are already going ahead for replacing the old
tracks and bridges, etc. These are the three major steps; besides this,
there are a large number of other steps that are being taken. We are
going to have automatic fishlights on all the locomotives during this
year.

B5. In regard to other customer satisfaction, the Chairman, Railway
Board elaborated “we will computerize information system to improve
punctuality. To improve the cleanliness we are forming a task force to
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suggest as to what [urther steps are to be taken in this regard. We
will be having modular busineza for the toilets where trains will not
be able to discharge at the platform so that the platforms can be kept
clean.... There will be refrigerated parcels. Through the customers’
information centre we will give the latest train position on the Internct
zo that the customers could knowhow much a parlicular train is
running late. After this information centre, we are also going ahead
with the system of providing PLSC at various headquarters. We have
done a pilot project in unreserved ticket booking this year and we are
going to extend it at a number of places during the current year

§6. When the Committee emphasized that since this year has been
declared as customer satisfaction year and various facilities such as
phone service, TVs in trains, medical persons available in trains itself,
pure drinking water availability, clean toilets in trains in waiting rooms
in stations, music system apart from proper information and enquiry
systems/announcement systems in trains and on platforms, proper
ticketing facilities, general cleanliness in coaches, renovation, repairs
and beautification (painting) etc. of stations should be done on war
footing to show the impact to customers. The Chairman, Railway Board
assured the Committee as under—

“We will do what best we can to take care of these points that
have been made, which are very wvalid points. In this, the basic
focus, the basic concept was that to focus attention during the
vear on the customer satisfaction. We would be taking wvarious
steps during the year so that this focus remains—in the large
organization with about 15.5 lakh people—from top to bottom on
this aspect. We have taken note of all these Pc::i.nls. One of the
specific peoints which I would like to menton is the refunds.
Refunds used to be a major problem. We have started pilot project
in the South Central Railway wherein the refund can be obtained
anywhere in the country. This scheme has been found successfully
in the South Central Railway. This will be implemented throughout
the country during the year Similarly, the unreserved ticketing
has been a problem. Now we are focusing out attention on which
portion of the country should be taken up during the year. There
are a few specific places which are already being taken up. Besides
this, we are very conscious of it that cleanliness is a very vilal
area, whether it is the stations or in the toilets.”
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#7. The Member (Mechanical) while referring to modular toilets in
trains submitted before the Committee as under—

“In addition, on all the coaches we are having what is called ‘the
clean train station”. Fifteen major stahiona have been identified in
this regard. Every train that passes through will be clean 100%.
Take the case of Allahabad, Ratlam etc. Most of the major trains
will have one overnight journey. There, it will get cleaned, We
had started this five to six months ago. A set of officers are
inspecting and finding the adequacies. [n addition we have given
one station to one of the major cleaning agencies to set the
standards. They will clean every coach.”

B8. On being pointed cut by the Committee that some Senior
Officers should go for surprise checks, the Chairman, Railway Board
responded as under:—

“Exactly, earlier they were to take care of huge areas. Now, with
additional zones and divisions, it will go a long way in improving
the situation. This is happening now on the feld.”

Mew Trains

89. In the budget 2003-04 announcement has been made regarding
30 new trains increasing frequency of 13 and extending the run of 24
others.

Giving the basis/criteria for introducing new passenger carrying
trains the Ministry of Railways in their written reply have stated that
the requests for introduction of trains are constantly received from
members of the Divisional Railway Users Consultative Committee,
Zonal Railway Users Consultative Committee, Passenger Associations,
Honbe MPs, MLAs and other VIPs and dignitaries. These requests
are studied in detail Demands for new train far exceed the resources
available. Train services are, therefore, provided in a phased manner
subject to availability of resources and operational feasibility. A new
train is introduced based on the factors such as: (i) Travel demand
(ii) Awvailability of path (iii) Availability of maintenance infrastructure
(iv) Availability of Rolling Stock (v) Manpower requirement (vi) lmpact
on freight traffic.

The new trains are introduced on the basis of traffic requirements,
operational feasibility and availability of resources. As these trains are
introduced on the sections where the passenger trains are already
running and the route is fit for passenger services, their introduction
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will nol cause any safety hazard. It will in no way affect movement
of other traffic.

90, On being asked the reasons for reduction in funds allocated
for track renewal from Re. 3401 crore in 2002-03 to Rs. 2,605 crore for
the year 2003-04 while the more number of trains would put more
pressure on tracks, the Ministry of Railways in their written reply
stated that increase in the number of trains leads to lesser ime being
available for track maintenance. However, Railways have initiated action
for procurement and utilization of high output track maintenance
machines and a system of corridor blocks and track maintenance is
being ensured commensurate with traffic. The figures of track renewal
outlays quoted by the Committee as Rs. 3401 crore of 2002-03 is in
gross. While Rs. 2605 crore of 1003-(4 is in nel. A comparalive figures
of gross and net outlay under track renewal P'lan Head for the years
2002-03 (Revised Estimates) and 2003-04 (Budget Estimates) are given
in the following table:

Track Renewal allotment.

(Rs. in crore)

Gross Met
2002-03 (RE) 3401.21 2602.05
2003-04 (BE) 3391.00 2605.00

In will be observed from the above table that the outlay for track

renewal for the year 2003-04 (BE) is more or less at par with the
Revised Estimates of 2002-03.

91, When pointed out by the Committee that the some of the 50
declared new passenger trains would start only after the gauge
conversion work on these routes is completed, which in itself is a
very long drawn project, the Chairman, Railway Board made a
commitment before the Committee that during the year, on or before
31.03.2004 it will be completed and the new trains would be staried.

The work of gauge conversion is in full swing and they would be
completed this year.
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Indian Railway Finance Ceoerporation (IRFC)

92. The Indian Railway Finance Corporation was set up in 1986 to
partly finance the Plan outlay of the Railways by raising money from
the market and meeting the developmental needs of Indian Railways.
The funds raised by IRFC are used to finance the acquisition of Rolling
Stock such as Locomotives, Coaches and Wagons.

93, When asked about the total liability of Rallways towards lease
:hnrgen, details of the total capital generated with the help of financial
resources provided by IRFC since its inception and the revenue
generated with that capital, whether the funds raised through IRFC
are confined to procurement of rolling stock only and the comparison
between the lease charges payable ta IRFC vis-a-tis revenue generated
through these rolling stock, the Ministry of Railways substantiated
that gross asset value of rolling stock leased/subleased by IRFC to the
Ministry of Railways till 31st March, 2002 is Rs. 13,874 crore. Lease
charges paid/payable to IRFC in respect of these assets comprise of
two components, namely, principal repayment and interest payment.
Out of lease rentals paid to IRFC till 31st March, 2002 the amount of
principal recovery effected is Rs. 8214 crore, leaving an oulstanding
principal lability of Rs. 15661 crore.

94. It was further added that the funds raised through IRFC are
so far confined to financing the acquisition of following stock, except
for a few short-term loans to PSUs under the Ministry of
Railways namely Konkan Railway Corporation and Rail Tel Corporation
of India.

95. The rolling stock assets leased by IRFC form part of the total
rolling stock pool of the Railways and no distinction can be made
between leased and owned assets during normal operahons. As such,
no data as to the revenue generated through leased assets is mantained.
However, the wagons and coaches leased by IRFC constitute about
46% of the total wagon and coach holding respectively, as on 31.03.200Z
The electric and diesel locos leased by IRFC constitute about 45% and
28% of IR's electric and diesel loco fleet respectively. Based on the
ratio of IRFC leased wagon/coach assets to the total wagon/coach
holding on the system ie. 46% (as on 31.03.2002), the revenue generated
by IRFC financed assets is estimated at Rs. 17405 crore.




26

96, During the year 200102, an amount of Ra, 2942 crore was pni-ﬂ
by Ministry of Railways to IRFC as lease charges. This works out to

aboul 17% of the Frrﬂ}'mrtinnntn camings of IR from IRTFC-leased Wagons
and coaches in that particular year

9%7. Further, when asked whether the rate of lease charges paid by
Ministry of Railways to IRFC was more than rate of interest paid by
IRFC on their markel borrowing to acquire wagons and coaches ete.
on which Railways pay the lease charges and would it not be cost
cffectivie to g0 in for direct market borrowings. The mpreﬁentati.ves o
the Ministry of Railways stated:—

“As per the Govt of India's rule direct market borrowings is not
permitted for Ministries. Precisely for this purpose, a public sector
institution has been set up to raise resources. It was created during
a pr.:;n::nd when we had -I:].i.fﬁ:"l..‘l].t}? i EEH‘_‘LI.‘!E hudgeta.r}r resOurces,
To augment, primarily for acquisition of rolling stocks, we had set
up this institution.

Regarding the cost of interest, no doubt, the interest paid was
higher than the dividend rate but now with the ﬂ‘.'lthln:i.ng of rates
and lowering of interest regimes, it is proving to be guite useful.”

28. The Chairman, Railway Board elaborated further that whatever
advantage the IRFC had by its own efficiency and would now have
because of the fall of interest rates is passed on to the railways fully
or parhally, depending on circumstances. Recently, Railways have got
Rs. 70 crore for reduction in lease charges. Similarly, advance dividend

for the next Year amounting to Rs. 58 crore has zlso been handed over
to the Ministry of Railways.

Indian Railway Catering & Tourism Corporation (IRCTC)

%9, IRCTC was set up with the basic purpose of hiving of entire
catering and tourism activity of the Railways. The main object is to
upgrade the catering services on IR, development of food plazas at
railway stations, promotion of domestic and intermational tourism and
development of rail based tourism infrastructure, strengthening
railways’ linkage with travel intermediaries, facilitating rail travel
through internet based ticketing and electronic  travel distribution
system, provision of pure and safe packaged drinking water to the
rail users and establishment of value budget hotels at important railway
stalions, [RCTC has been fully operational from August, 2001.
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100. When asked whether the IRCTC has completely taken over
the catering services of Indian Railways, the response/opinion of
general passengers towards its services and complaints, if any, received
against IRCTC, the Ministry of Railways have stated that result of the
financial year will be available by May 2003 end. Dividend will be
decided after accounts are audited by CAG. [RCTC is in the process
of taking over carting/vending activibies on Indian Railwavs. Generally
the response from the general passengers are encouraging. Mo
complaints have been received in this regard. IRCTC is providing
catering /vending services through reputed eaterers whao are providing
satisfactory services on Indian Railways. Checks have been conducted
by the Ministry of Railways on catering/vending units under the
control of IRCTC at various levels.

101. When asked to explain in details the improvements in catering
standards after formation of the IRCTC, representatives of the Ministry
of Railways replied:-

“IRCTC actually has come into being from 1st August, 2001, when
we had an MD and other officials in place. Alfter that, the functions
of the Corporation have started. Hon. Members are very well
appreciative of the fact that the network of the Indian Railways is
very large and catering is a sensitive subject—atering means,
running hotels at Ranchi and Puri, and also teashops at road-side
stations. Keeping in view the enormity of the entire thing and the
sensitivity, we have taken a view intemally that we will be careful
in our approach. Now, 5Sir, the position is that we are very keen
that whatever departmental catering that the Indian Railways is
managing, we want to hand it over to [RCTC with the staff and
other things.”

102. He further added:

“Since it is a new corporation and earlier when the Railways were
handling the affairs, at the Board level, a Director used to be
incharge of catering: at the zonal level, CCMS used to be incharge
of catering; at the divisional level, the divisional commercial
managers used to be incharge of catering, and at the stations. the
station managers used to be incharge of catering. in addition to
looking after the schedules, supervizion, pricing ete.... We are
working to create a lean but an effective organization. It will take
a few months time. In the meanwhile, in order to ensure that in
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the transitional phase, the customer, our honourable passengers do
not suffer and the quality aspect iz maintained to the extent we
can, 1 have given instructions to CCMs that they will assist the
IRCTC in carrying out inspections and wherever there are any
failures, they will advise the concermed aboul corrective actions.”

103, He also informed:

“IRCTC have received about 55 complaints about the services being
managed by them. Out of those 55 complaints, they have taken
achon to terminate two contracts; they have imposed fines on four
contractors; they have given wamings and counselling to many
people and 30 cases are under investigation. Similarly, the divisional
and Zonal level officers carried out inspections.”

1M. He submitted further “we want to make the transition as
smooth as possible so that ultimately the services could be improved,
professionalised and more focused. Our main job is running the trains.
For the last many years, people were feeling that catering is a
specialised field; it required focused attention and expertise which,
possibly, a traffic officer may not have. It requires special skills. That
15 why, this Corporation was set up.

105. When Enqu.i.red about the }'a_rd stick about app—nintl:rmnl' of

caterers being adopled the representatives of the Ministry of Railways
stated:

“We follow two-packet system. First packet is that their credentials,
experience particulars are recorded and screened. After screening
of the first packet, when we find somebody suitable, then the
second packet is opened, and bids and other things are seen. If
the first packet information of somebody, viz., his credential,
experience etc, are not considered adequate by the Committee,

though he has offered the bid, his name will not be considered.
That is the system.”

106. When asked whether TTE, who is the representative of the
Railways and a railway employee have sulfficient power to take punitive
action against erring person of catering agency, the representative of
the Ministry of Rallways stated:

“As on date, so far as powers 10 take punitive action are concerned
against any erring person—be it a bearer in catering or the
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attendant to supply bed-rolls. we have not delegated to the
Conductor or the TTE. But it is expected that the TTE or the
Conductor has to act as a representative of the Indian Railways.
That is why, [ technically call them ‘amenities staff”, rather than
‘operating staff’. he 15 there to improve the amenities of passengers
and make their travel comfortable. If any complaint is coming to
his notice, he is expected to take note of it and pass it on, when

he signs off his duty at any station, to the Divisional Officer for
' further action.”

107. He further added:-

“1 would personally be writing as well as speaking to the Chief
Commercial managers and telling them that the TTEs and
Conductors should be encouraged to interact with the passenpgers,
and if any complaints come to their knowledge genuinely, they
should take note of it. If they can solve it on the spot, it is all
right: but otherwise, they must pass it on to the Divisional Officer
for follow up action. We will definitely pursue it because [ fully
agree that except the TTEs and Conductors, it may not be possible
for any other officer or supervisor to be there every time.”

Anti-Collision Device (ACD)

108. Raksha Kavach is a network of “self-acting” micro-processor
based communication devices which ‘automatically’ apply brakes to
trains on detection on collision like situations thereby protecting the
travelling public as well as road users at level crossing gates from
x collision related accidents. Raksha Kavach is indigeneously developed
' by Konkan Railway Corporation Ltd. (KRC) for the Hrst Hme in the
world. The commercial prototypes of ACDs are now in developed
stage and joint field trials have already been conducted with RDS0O
on Mortheast Frontier Railway and Konkan Railway Presently the
extended field trials are b-elng undertaken in Jalandhar-Amntsar sechon
of MNorthern Railway in association with RDSO in order to implement
this innovative concept over [R. Extended feld trials of this device on
Jalandhar-Amritsar section of Northern Railway have been successfully
completed on 19th January, 2003. Now, deployment of this device on
Indian Railways has started. Provision of ACDs on about 1800 route
kms. section and ACT survey on 1641 route kms. section are in
progress. During 2003-04, to accelerate the pace of this work, it is

proposed to carry out ACD survey of 10,000 route kms. and provide
ACD over additional 1750 route kms.



109. When asked about effectivencss of this device on the Pilot
Progects and the number of Zones,/Dhivisions where these devices are
being provided finstalled, the Ministry of Railways have replied that
the device has been found technically suitable and functional in giving
specified protection to trains. Reliability of the system, however, is
required to be improved. Steps are being taken for the same. Installation
of the devices shall start in the year 2003-04 on Kathihar, Rangiya,
Alipurduar, Lumpding and Tinsukia divisions of Northeast Frontier
Railway. Work will be taken up on all 5 divisions simultaneously our
survey team can normally complete ACD Survey on about 10 Route
Kms. per dav. As of now survey have been completed on BO route
kms. on Jalandhar-Amritsar section of Northern Railway. Deployment
of ACD over 1800R kms is expected to be completed in the year
2004-05,

110. When asked the justification for not introducing ACD till date
which was developed and adopted by Konkan Railways 2 years back
and the reasons for slow pace of tmals, the Chairman, Railway Board
stated:—

“Any new invention of this size and magnitude requires authentic
field trials. As you know the trial of this device was done two
years ago. After that, there was a laboratory test for checking its
performance. Thereafter, extended field trials were required.”

He further added:

“Then manufacturing was required for the second trial. Developing
one piece is all right. But then for a large number of them
manufacturing of units is required. This device has three units,
one is for driver, then there is for guard and for level crossing etc.
would give the full details. Three round of trials were conducted.
This was examined by the RDSO.~

111. When enguired the minimum time frame that would be
required for final development of this software and see to it that the
Indian Railways are substantially safe with this device, if not the whole
of the Railway network, at least one-fourth of country’s railway
network the Chairman, Railway Board explained as under—

“It is in the process of development. Manufacturing of wunits,
revision of software and field trials are going on to be very sure
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about this Anti-Collision Device. We have already gone through
that difficult phase. On the 19th we could finally say that the
extended ficld trials are finally over and that the report have come.
Mow we are entering the implementation stage. We have already
planned to implement this in the NF Railways. Simultaneously
another Railway work has been sanctioned. Thirdly. the work of
the survey for len thousand kilometres has also been sanctioned.
This is a geographical positioning survey to find out as to where
the yards are located ete. Such fine surveys are required. Then
there is also the Radio Survey. We are planning to complete this
in all of the Railways by the year 2003-04. Simultanecusly, we are
doing this survey also.”

112. The representative of Railway Board added:

“Invention of ACD was first step. The ACD has been tested in
laboratories.... We have been improving technology. NMow it has
come to B0%. There is no point in pulting up a device that can
partially solve the problem of collision but we want to make it
100% perfect.”

Joint Venture with NTPC

113, An Memorandum of Understanding was signed by the
Ministry of Railways with National Thermal Power Corporation (NTPC)
for setting up of captive thermal power plants. The project committee
consisting of representatives from NTPC and Railways formed for the
purpose has after examining four different sites, recommended
Nabinagar as a suitable site for a 1000 MW thermal plant, which has
been lmpltﬂ. It 15 now Pmpns-ed o form a Joint Yenbure I‘.:ump.n.n}r
of Railways with NTPC for implementation of the scheme.

114. When asked about the salient feature of this Memorandum of
Understanding (Moll), the share of Railways in this joint venture
company. regulation of rentals and how this is going to function, the
Ministry of Railways have submitted that his Joint Venture Power
Projects has been necessitated to contain the energy charges being
paid by Railways as State Electricity Boards (SEBs) are presently
charging unreasonably high tariffi. The Chairman, Railway Board
informed the Committee that Railways incur a lot of expenditure on
power. It is Rs. 4000 crore annually. The State Governments or the

_
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SEBs have been charging us unreasonable rates. Despite our best efforts
at the Ministry level or the Minister level, we could not get it at a
reasonable rate. The cost of production is so high that we have not
been able to get it at a reasonable rate. Somewhere, we had o go to
the court too. Thercfore, the Railways after exhausting itsell, have come
to the conclusion as to why should not purchase power directly from
the producers like NTPC. One experiment has been done earlier in the
Northern Railway. We have already got a lot of economic achievement
in that. S0 we have taken a decision that why should not try to have
a JV with NTPC directly.

Salient features of Mol include:

(i) Promote a Joint Venture Company (JVC) for establiching

and operating Fower Project (s) supply reliable power to
Railways for meeting electric traction and non-traction loads.

(ii) Formation of Project Committee consisting of 3 officers each
from Railways and NTPC to:

* Explore the possibility to set up Power Project (s) upto 2000
MW capacity.

* Identify suitable site (s) in India for setting up Power Project
(s).

« ldentify appropriate transmission and sub-transmission
line () for feeding to the identified sub-stations of Railways

keeping in view relevant provision of the Indian Railways
Act and other applicable laws,

= Suggest proper fallback arrangement to ensure uninterrupted
power supply to Railwnys even in case of Fero gt;rlt!ﬂtiﬂ" ]
of power from the propesed Power Plant (s).

(iii) Power to be supplied to Railways through a model Power
Purchase Agreement to be developed mutually.

(iv) Cost & expenses towards project development activities/
studies in relation to project upto the incorporation of Joint
Venture Company to be shared equally by Railways and
NTPC.

(v) NTPC to have the first right of refusal to provide operation
andﬂlﬂiﬂtﬂlﬁﬂfﬁf”iﬂti'ﬂrﬂ'ﬂpﬂw"mlubﬂiﬂ
up by the JVC, on mutually agreed terms and conditions-

__J-




In the proposed Joint Venture Company, Ministry of Raillways will
have majority share holding of 51% equity. Railways shall exclusively
use electricity generated through the proposed 1000 MW [oint Venture
Captive Power Plant. However, JVC shall have the right toe supply
any surplus power, if available, to the grid/other bulk consumers in
consultation with the Railways. The tariff for supply of power from
power project shall be regulated through a Power Purchase Agreement
(PPA) to be executed between Joint Venture Company and Railways.

115. On being asked the rate at which JVC would provide electricity
te Railway vis-g-vis the rate at which Railways are purchasing at present
from SEBs etc. Chairman, Hailway HBoard explained—

“The expected cost of production by this project has been estimated
at Ks. 2.60 per unit as against Hs. 430 at the moment. This will
give a tremendous benefit to the Railways. As you have very rightly
said, the total demand is expected to be of about 2000 MW. About
51 per cent will give us the status of captive power plant. That
means legally it becomes captive for the Railways and they will
supply to the Railways. NTFC to have the frst right of refusal
Technically they have an agreement but I presume this position
will not arise. In any case only part of the supply is therse. That
way Railways operation will not suffer because from our normal

system supply will be there. That feature is there as a technical
requirement.”™

116. When a doubt was raised about the situabon 1 case of
disinvestments, Chairman, Railway Board responded—

“While the technical control will be with the NTI'C, a major share
of 51 per cent as equity share in the joint venture has been kept
by Railways so that we have the control with us. We have our
Directors. So, | presume that the situation will not arise because
the Ministry of Railways will have control on the decision making.”

117. In their written reply the Ministry of Railways have also stated
that being themselves partners in the proposed JVC and also having
unparallel expertise in this field, it is not expected that NTPC will
refuse to provide operation and maintenance services for the power
plants. However, in the unlikely event of their not agreeing to do so,
the services are proposed to be offered to some other company/firm
considered to be having adequate expertise in these areas.
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118. On the suggestion made by the Committes about a long term
plan perspective to make this project viable and ultimately equip the
project more dependent on the Railways Personnel it should be
augmented phase by phase by Railways so as to take over the
management cfficiently the Chairman, Rallway Board stated:—

"It requires specialized set of operation which expertise Railways
do not have at present and will not have in luture also. We have

kept 51 per cent control with us in the JVC so that the control on
decision making remains with the Railways.”

When enquired by the Committee the time it is like to take for
commission, the Chairman, Railway Board stated:

“We plan to form the JVC this year, that is, 2003-04 itself. After

that manufacturing, construction ctc. of this size of a plan is likely
to take few years. The functioning of the [V Company will be
broadly as per the provisions contained in the MoU and mutually
agreed terms & conditions between Railways and NTPC.~

Land Management

119. The Railways own about 4.23 lakh hectares of land which is
mainly used for locating service and operational infrastructure such as
track, stations, workshops, staff colonies etc. The break-up of the land
is as follows:—

Area
(In lac hectares)

Track and structumes includmg workshops, stations, eolonies ete. 37
Afforestation 048
Grow Mam Food Scheme 0.08
Commeraal licensang oo
Other uses ke posooultur (1711
Under Encroachment an
Vacant Land 0
Total in
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120. When asked about the present status of land record update,
the Ministry of Railways have submitted as under:—

“98% of land plans are available and 86% of land plans have been
certified by Revenue Authorities. All Railways have been directed
to complete computerization of land plans on top priority. Western
Railways have completed the same.”

121. Clarifying their position in regard to the quantum of land
under encroachment i.e. 0.02 lakh hectares which always remains the
same, the Ministry of Railways have stated as under—

“Area of Railway land under encroachments have decreased from
2455 hectares in the year 1999 to 2218 hectares now.”

Some of the reasons due to which removal of encroachments is
becoming difficult are—

(i) Large-scale migration to urban area coupled with failure of
State Govts. to provide adequate housing faclity to such
migrants.

(i) Non-cooperation of the State Govt machinery by way of
not providing Police and Magistrates to enable Railways to
execute eviction orders of Estate Officers.

(iii} Interference by socio-political leadership against ewviction
proceedings. There are,instances where Railways have not
been able to execute High Court's orders for removal of
encroachments due to socio-political nterference.

(iv) Inadequate powers vested with the Estate Officer under PPE
Act, 1971.

(v) Directions of Petibon Committee of Lok Sabha to ensure
resettlement and rehabilitation (R&R) of encroaches before
their eviction e.g. in Guwahat, Northeast Frontier Railway
and Diamond Harbour, Eastern Railway.”

Recruitment of Group ‘D° Employees

122. In the Budget speech the Minister of Railways declared that
one of the major contributing factors for accidents have been found to
be human failure. In this context, the filling up of vacancies on safety
categories in Group ‘D" has assumed importance. It has been decided
to fill up more than 20000 such vacancies through Railway Recruitment
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Boards within the next one vear, Training playvs and important role in
increasing cfficiencies of the employees. Railways ame determined to
effect continuous improvements in satety related training and to enable
this, the training facilitics at all Zonal Training Centres, seven
Supervisory Training Centres and eight central engineering training
centers are being suitably upgraded. Modules on disaster management
arc also being prepared. To this end, new works at a cost of Rs. 41
crore are proposed to be taken up. It is proposed to strengthen the
Railway FProtection Force and the Railway Protection Special Force,
3500 constables are to be recruited through Railway Recruitment Boards
in the year 2003-(4.

123, When asked about the impact of these recruitments on the
financial health of the Railways, the fate of Railways plan to reduce
manpower by 2% every vear the Ministry of Railways have replied
that the present security scepario of the country has affected the
Railwavs in a considerable measure in ensuring safe train operation.
It is essential to strengthen railway in-house protection system, which
includes RPF as well as patrolling by the Gangmen (Group ‘D’ safety
category). Also in terms of Govemnment of India’s instructions, the
combatised forces of Para Military Forces have been exempted from
the policy of rightsizing. As such, Railway Protection Force and the

Railway Protection Special Force can be considered at par with the
para military forces.

124. The Railways is considering its plan of rightsizing and trying
to reduce manpower by 2% every year to the extent possible. During
the past 2 vears i.e. 2000-01, and 2001-02, Railways have been able to
reduce manpower by 2% and 2.3% respectively. This trend is expected
to continue during the current financial year 2002-03.

125. There 15 an expected normal retirement of about 36,000 in
20034, and keeping in view the past trend of other normal retirements
(voluntary retirement, death etc.) the total attrition would be about
55,000, The reduction is for the Railways as a totality including all
departments and cadres, The total intake would be around 35,000
including 20,000 Group ‘[ announced in the Budget Speech by the
Hon'ble Minister. Ultimately, the net reduction during 2003-04 would
work out to approximately 1.7%. This reduction is seen in conjunction
with reduction of 2.3%: in 2001-02. would work out to an average 2%
per year as planned. It would be worthwhile to mention that normal
retirement during 2004-05 would be around 38,000 which would Elgil'ln
result in overall reduction of more than 2%. The other important aspect

L
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iz that Group ‘DX is the fepeder category for departmental gquota in
Group "'C' for all departments even in safety categories. [In order to
ensure that the Group ‘C* safety category posts are not left vacant. to
that extent recruitment in Group ‘I¥ cannot be avaided. In addibon
railways is adopting modern office autemation techniques. Tt enabled
devices that would also result in reduction of manpower in non-critical
areas. The scientific principles of benchmarking are also being practiced
over Indian Railways, which would also help in rationalizing the work
force wvis-a-vis the activities.

126. Since this recruitment is in the lowest grade (Rs. 2550-3200)
the annual expenditure works out to about Rs. 55000/- per person,
per year. As explained above, Railways are still on the planned route
of achieving the annual reduction of 2%. The Railways are putting in
all out efforts to contain expenditure on staff without compromising
on the basic goal of Railways ie. serving the national economy,
providing better customer service and above all safety

127. When asked about the manner in which proposed recruibment
of 20000 vacancies in Group T would help the already over sized
work power of Railways on combating rising menance of brack
tampering, the Ministry in their post evidence reply have stated that
“about 17000 of the above recruitment is being made in the gangmen
category of the civil engineering department. Since their main activity
is maintenance of the track and ensuring safety and protecton. the
above recruitment would ensure more hands available for patrolling
and guarding assets like bridges etc. which would help in detecting
track tampering cases more effectively.”

128. The Ministry of Railways have further elaborated that the
Railway operations are to some extent labour intensive, which is
unavoidable, however, efforts are also being made to upgrade technical
inputs ¢.g. modernization of signaling and track circuiting systems,
introduction of modem rolling stock including latest design of coaches
and locomotives, laying of track using machines, machine maintenance
of track ete.

129, When asked why these recruitments are made mostly in
general areas and not in technical areas the Ministry of Railways replied
that the recruitment is being made in the gangmen category. It is also
being made in the mechanical engineering, signal and
telecommunication engineering and the transportation departments,
which are the technical areas involved in train operations.
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130. The Ministry of Railways in the written replies elaborated
that in order for every organization to prosper, induction of new faces
at regular intervals is essential. This not only ensures that the old
skills are passed on from generation to generation but it helps in new
thinking, new ideas, which are extremely essential and beneficial to
the involvement of the existing system. Recruitment is not a
contingency plan but is being made to ensure that railways achieves
its goals on the safety and reliability front,

131, Railways are also regularly identifying work areas where staff
can be declared as surplus, retraining them and redeploying them in
areas requiring manpower. This is being done on a continuous basis
and it may be mentioned that in 2001-02, 7793 staff were redeployed
and in 2002-03, upto Feb’03 about 4346 staff have been redeployed.

132. When asked about the recruitment plan the representatives of
the Ministry of Railways, during the oral evidence stated—

*The recruitment plan is for one year.. Actually, the minimum
Hme comes o about 12 months because we have to Ei\re statutory
minimums periods,”

He further added—

“We are also dolng computerization we get about seven to eight
lakh applications.”

133. When asked what specific changes are proposed by the
Ministry of Railways in amending the Railway Act and the Railways
Protection Force Act regarding security which is an issue of law &
order concerning States and the additional powers which are proposed
to be given to the RPE the Ministry in their written reply have stated
that as per the recommendation ol High Level Committee on Railway
Security, additional responsibilities to RP'F for escorting passenger trains
in vulnerable areas and for providing access, control, regulation and
general security at platforms has been proposed to supplement the
efforts of State Police/GRP for betler security to the passengers.
However, policing on the railways being the constitutional responsibility
of the State Governments, RP'F will take up these security duties only
without going into the realm of policing, which will continue to be
the responsibility of the State Governments.

134. In this connection, two cabinet Notes for amendments to the
RPF Act, 1957 and the Railways Act, 1989 have been initiated. The
Cabinet Notes are yet to be considered by the Cabinet.
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Demand No. 16
Assels-Acquisition, Construction and Replacement

135, Demand No. 16 represents Plan expenditure which
covers assets acquisition, construction and replacement. This Plan
expenditure on Railways is financed through three sources wiz
(1) Capital/Budgetary Support from General Exchequer; (2) Internal
Resources; and (3) Extra Budgetary Resources in the form of Market

Borrowings.
Ninth Flan

136. The year wise internal generation and budgetary support
during the 9th Plan is given below:—

Year Budgetary Support % of Internal Generation % of total Total Flan

excluding totz]l Plan excluding Flan Sar

coniribution to con tnkution

SESF and [hesel of SRSF and

Cell Driesel Cesa
1997.98 1962 H% M52 2% i
1998-99 2185 5% 455 W% Ba57
Toaa- 20K 1588 % 3520 4 oy
200001 &9 % nx % bE ]
2001402 4377 4% X851 et i3y, ]
Total 141 £ 3 | v g MY 575

The budgetary support during the Sth Plan period increased to
32% krom the level of 23% in the 8th Plan. If the contnibution received
from General Exchequer for Special Railway Safety Fund is also
reckoned, the total budgetary support stands at 34%.
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137. The physical targets and actual achievements for the 9th Plan
are as below:—

Items Targets Achievement
during 9th Plan

Meow Lines £19 Kms 663 Kms
Gauge Conversion 3710 Kms 2103 Kms
Doubling 2500 Kms 990 Kms
Electrification IProjects 2334 Kms 2311 Ems
Electric Locos 851 Mos. 967 Mos.
Diesel Locos 785 Nos. 630 MNos.
Coaches 10909 Mos. 11619 MNos.
Wagons 136000 FWUSs 999625 FWUs

The financial targets and actual expenditure for the 9th FPlan are
as below:—

Items Allocations Actual expenditure
(Rs. crores) (Rs. crores)
Mew Lines 2500 2914
Gauge conversion 3627 3486
Doubling 2519 2417
Track Renewals 7158 7934
Electrification 1562 1538
Rolling Stock 19266 18062

138. The Ministry of Railways have stated that the targets for
Track Renewals, Electrification Projects have been largely met, however,
there has been a shortfall visa-vis targets under plan heads New Lines,
Gauge Conversion and Doubling. There has been a planned lesser
acquisition of Rolling Stock in view of targeted freight traffic not
materializing and consequent scaling down of requirements, which does
not tantamount to non-relisation of targets. The shortfall mis-g-vis targets
under plan heads New Lines, Gauge Conversion, Doubling are on
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account of inadequacy of resources in the context of total requirement
of resources for the entire shelf of projects. Expenditure incurred during
the 9th Plan therefore, does not correspond to physical progress of
projects in terms of Route Kms, The Ministry for the reasons ciled
does not consider the shortfall in these areas (o be on account of non-

pe rlormance.

139. Dring the oral evidence, the Commitlee were apprehensive
about the achievement of physical targets relating to new lines and
1 doubling wis-n-vis actual expenditure incurred in achievement of these
targets. When asked to explain the reasons for cost over-run it has
Financial Commissioner (Railways) explained—

“The expenditure shown here does include expenditure on works
in progress also. Therefore, il you want information about cost
over-run, it has to be taken up separately for the projects which
have breen completed and finished, What is given here is
expenditure incurred not only on the completed projects but also
on works in rogress. So far as doubling is concerned, actual
expenditure has been less than what has been projected.”

140. The Ministry of Railways have further stated that during the
10th Plan, the Railways would take measures for increasing efficiency,
reducing expenditure, attracting capital for much needed investment
in infrastructure and for increasing revenue. A major focus will be the
augmentation of capacity on the saturated golden gquadnlateral and its
diagonals, which will require doubling of the single line patches, third
and fourth line in some stretches, electrification of un-electrified areas
and grade separation of busy level crossings and up-gradation of track

\ and wagons for running freight trains at 100 Kmph. To achieve this,
the Government has drawn up an important non-budgetary investment
\ initiative for the development of Indian Railways to be called the

National Rail Vikas Yojana. Salient features of this Yojana are:-
{a) Capacity bottlenecks in the critical sections of the raillway network
will be removed at an investment of Rs. 15000 crore over the next
five year, ie. 10th Plan period. These projects would include
(i) Strengthening of the Golden Quadrilateral and its Dhagonals to
enable the Railway to run more long-distance mail fexpress trains and
freight trains at a higher speed of 100 kmph, at a cost of Rs. 5,000 crore;
(ii}) Strengthening of rail conductivity to ports and development
multimodal corridors to hinterland, at a cost of Rs. 3000 crore:
(iii) Construction of four mega bridges—two over the River Ganga,
one over River Brahmaputra, and one over the River Kosi, at a cost
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of Rs. 3500 crore, Further, the Government is also drawing up a plan
to complete all the viable Sanctioned Railway Projects within the next

10 years.

141. The major components of plan expenditure with target fixed,
actual incurred, variation and reasons for such variation for the last

five years are given below:—

19788

Components EE Achual Variation Reasons for Varkation

1 2 3 q 3

Plan Expenditure

(i) Capial 1831 1992 181 Due o additional budgetary Support.

f6)  Railway Funds 19 2 B[ Higher experditure for Capital Fund.

(41.5%)

(i) Market Borrowings k121 s e Mon-materialisation of BOLT
mvestmants.

Total Flan Experdstine £300 ok 41

1998593

Pl Expenditure

(1 Capital 2200 Zig5 -15 Minor shord-R1l

{d)  Rallway Funds HID MES (O7) 545 Lower svadlability of funds.

(d) Market Borrowings 2900 nw n7 Higher requirement of market
bormowings to partly off-set
requiremerd under Railway
Funds.

Total Plan Expenditure %500 44

12000
Plan Expendture
Capital 7544 p=t) @ Increase in expenditure due to shifting

ol Dionbling work from Capital Fund
o Capital

e il

—_—
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1 2 3 4 5
{i}  Railway Funds 4180 3550 410 Lower infernal generation.
392
(i)  Market Borrowings 3000 99 Al Non-materialisation of BOLT
invesiment,
Total Plan Expenditure 700 AT i}
2000-01
Flan Expenditure
i Capital m 1248 - Lower capital expenditure
(i)  Railway Funds 4041 Ja9 A12 Lower irtemal gereration
(34.36%)
(i) Market Borrowings 3668 i il Lower requirement of [RFC funds.
Total Plan Expenditure 11000 9395 1605
200002
Flan Expenditure
(i)  Capital 3540 a7 57 Due to additional budgstary suppert
(i)  Railway Funds 3550 3515 i Experditure of 5. 14 sore under
[A5ET%) newly created Special Railway
[inchuding) Safety Fund offset by reduced
SHER) expenditure under DRF due to
rechsced internal gereTabion
(i)  Market Borrowings 4000 75 1825 Nem-materialization of OYW & BOLT
imvestment and peducton of
target of IHFC bormosings.
Total Flan Expenditune 11090 7 HL3

Tenth Plan

142. The targets for the 10th Plan as proposed by the Railways are

as below i=—

Physical Targets

Items Physical Tn.rgﬂs
1 2

Mew Lines 1310 E. Kms.
Gauge Conversion 2365 R. Kms.
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T 2
Doubling 1575 R. Kms.
Electrification I'rojects 2150 Kms.
Electric Locos 343 Nos.
Diesel Locos 444 MNos.
Coaches 11125 Nos.
Wagons (Four Wheelers Units) 65,000

Financial Targeis

MNet Allocations proposed by Working

[tems
Group, excluding SRSF (Rs. Crs)

Mew Lines 25300

Gauge Conversion 2500

Doubling 4000

Track Renewals 7420

Electrification Projects 1500

Electric Locos 16175

Diesel Locos

Coaches

Wagons

143. According to the Ministry of Railways, the Planning
Commission while preparing the Draft X Plan Document has adhered
to a physical target of works and acquisitions as proposed by Railways.
However, the Plan size in financial terms as indicated by the Planning
Commission is less than the Plan size proposed by Working Group of
Railways and forwarded to Flanning Commission. The Ministry of
Railways therefore has represented to the Planning Commission the
need for restoration of the originally proposed Plan size. As the final
X Plan document has not yet been published by the Planning
Comumission, it is not possible to indicate the final outcome of the
Ministry of Railways’ representations. The Ministry of Railways is at
present hence adhering to the proposed targets and objectives for the
X Plan.
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144. However, later on the Ministry of Railways submitted in
writing that with respect to reduction in the 10th Plan size of the
Railways, the total plan size recommended by Railway Ministry was
Rs. 64687 crore of which budgetary support was Rs. 40,615 crore. The
Planning Commission had communicated that they had finalized the
Tenth Plan based on the Railways” Tenth Plan proposal the discussions
held in the Planning Commission and keeping in view the Plan
priorities reflected in the Approach Paper. The Plan was finalized at
60,600 crore reducing the budgetary support to Rs. 27600 crore. In
response to a subsequent reference from the Ministry of Railways
requesting for the Ministry’s projection to be retained, the Planning
Commission regretted stating that on account of the fact that the entire
allocation for the 10th Plan had been exhausted. no enhancement of
budgetarj-r support could now be made. However, they adwvised that
these outlays were indicative and would be operationalised through
annual plan where allocations would be made each year depending
on the budgetary resources made available to the Planning Commission

in that particular year.
Annual Plan 2002-03

145. The Annual Flan 2002-03 (Budget Estimates) provided for a
total outlay of Rs. 12,330 crores comprising internal generation of
Rs. 2,630 crore (21%) Market borrowings of Rs. 3,000 crore (24%) and
Capital from General Exchequer of Rs. 4,040 crore (33%), Special
Railway BSafety Fund of Rs. 2,210 crore (18%), Safety Fund of
Rs. 450 crore (4%). The outlay is being utilised for achievement of the
following physical targets.

Budgeted Revised Target Achsrvenents
2001-02 200703 (upto Dec 20021
1 i 3
1. Electrificabion 50 route Kms. 75 208
{Route Kilometers)
2  Track Renewals
(Track Kms.)
(i) Primary 2750 track Kms. 3300 2430

(ii) Secondary 650 track Kms. 700 851




i Construction of New
Lines (Route Kms) 82 route Kms.

4  Gauge Conversion 160 Kms.
(Kms.)

6 Rolling Stock
(i} Locomolives

(6) Coaches
ERUs /hfetmn 54

(i) Wagons
(in terms of 23,000
4 wheelers)

7. (i) ROB/RUB e
(i) Level Crossing
(a) Inter locking
) Telephone
{c) Manning

190

30

100

17

17,000

17

200

100
526

139

m
17

11501

138
197

146. Assessment of the Plan expenditure is a dynamic process.
There are various budgetary review stages viz. August Review, Revised
Estimates and Final Modification stages, to assess the requirement of
funds and availability of resources. During these stages, a balance
between the pace of expenditure and availability/generation of

resources s maintained.
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147. A comparative table giving the Plan outlay for Iludgr_-l
Estimates and Revised Estimates 2002-03 is as under;—

(Rs. in crore)

Allpcation Budget  Revised  Variakion R
Estimates  Eslimates
200240 2000200

Capital 4040 4350 +350 inclusrve of addibonal funds received
from Ministry of Finance for Udbampur-
Srinagar-Baramulla New Line—temg a
National Frepect o be funded separately
and based on the trend of expenditure

DRF 245 1826 -158 Pace of progress of works under SRSF
faster than under DRF, hence moeased

SRSE 210 2310 +100 requirement under SESF but lesser
requirement under DREE.

DF 550 550 a No Change.

B5F 450 24 -186 The construction of ROB/REUEs & & joint

work of Kalways & Shte Governments
m which the State Government takes up
the approaches to ROB/RUBs. Lesser
utilization i5 due to delay in fnalisation
of approach alignment/hund constramt/
delay in soqueation of land on the part
of the State Government Duwe to ths,
the expenditure would be on the lower
side, leadmg to reduchon of Rs 186
core in the requErement.

OLWR k'S 35 0 No Change
IRFC 30 2380 -120 The Revised Estimates have been arrived
Bonds on the bhasts of re-assessed requirements,

both physical and financial.

Total 12330 12315 15
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According to the Ministry of Railways funds have been provided
as per ‘he demand/requirement and no restrictions on the plan
expenditure has been imposed.

Annual Plan 2003-04

148. The Annual Plan 200344 has been proposed for a total outlay
of Rs. 12,918 crore comprising intermal generation of resources of Hs.
2,630 crore (20.36%), Market borrowings of Rs. 3,000 crore (23.22%)
and Capital from General Exchequer of Rs, 4,544.34 crore (35.18%). In
addition Rs. 433 crore (3.35%) has been proposed from Safety Fund
from Diesel cess and Rs. 231066 crore (17.89%) is cxpected lo be
provided for within Special Railway Safety Fund. of which the support
from the Ministry of Finance shall be Rs. 1,600 crore. The last two
mentoned sources would however finance some specific, identified

lan Heads only-

149. The Annual Plan 2003-4 constitutes an increase of about 4.8%
over the revised plan outlay (Rs. 12,315 crore} of the year 2002-03.

150. The Draft Annual Plan for 200304, proposed by the Ministry
of Railways to the Planning Commission was Rs. 12,520 crores with
the following distribution of resources:—

L. Internal Resources Fs. 1960 crores
r Market Borrowings Rs. 2000 crores
3 Capital Support from the Exchequer Rs. 5500 crores
i, Accrual from Central Road Fund Rs. 500 crores

5. Special Railway safety Fund Rs. 2560 crores

Contribution from General Exchegquer

Total Rs. 12520

151. Reacting to less allocation as approved by the Planning
Commission/Governement than that of proposed by the Working Group,
the Ministry of Railways have stated that the contribution from General
Exchequer towards Capital Support, Special Railway Safety Fund and
Safety Fund from Diesel Cess are less than projected. Against proposed
Capital Support of Rs. 5500 crore, contribution from General Exchequer
towards Special Railway Safety Fund of Rs. 2,560 crore and contribution
from Diesel Cess of Rs, 500 crore, totalling up to Rs. 8,560 crore from
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the General Exchequer the corresponding total receipts from the General
Exchequer was only Rs. 6,577 crores. This resulted in lesser resource
allocation than proposed to all items of activity financed from these
sources of allocation. This will slow down the progress of works 1o a
level below that envisaged. Growth of infrastructure in the Railways
is funded principally from Budgetary Support. As Budgetary Support
is less than proposed, this will reduce the growth of Railway
infrastructure to a level lower than envisaged. However growth in
Railways’ share of the transportation depends not only on the available
capacity for transportation by the Railways, but also on the
competitiveness of Railways vis-a-vis other competing modes.

152. The Ministry of railways have further emphasized that given
the requirement of funds for completing all sanctioned projects within
a reasonable timeframe and the requirement of completing the dentified
works under Special Railway Safety Fund by 2Z006-07, the Support
from the General Exchequer is inadequate. Further the Special Railway
Safety Fund when set up was not to be financed from the General
Exchequer as part of the budgetary Support but was to have been a
dividend free grant from the Ministry of Finance. However, in view of
a fact that the Budgetary Support is being considered by the Ministry
of Finance and Planning Commission to include the contribubhon
towards Special Railway Safety Fund also, an impression has been
created of a higher level of Budgetary Support in the total Plan Outlay.
Excluding the contribution from General Exchequer towards Special
Railway Safety Fund, the contribution of Budgetary Support towards
the total Plan outlay is considerably less. The internal resources for
Annual Plan 2003-04 is inclusive of the total generation of revenue,
both from traditional and non-traditional sources of revenue. These
have not been separately estimated.

153. Asked to comment on the assessment of the Ministry of
Finance and the Planning Coounission that the decreasing trend of
internal resources of the Railways from 58% to 29% and their bullt in
inefficiency have been a cause of apprehension, the Ministry of
Railways have stated that the financial health of the Railways
deteriorated during the 9th Plan on account of implementabion of the
recommendations of the 5th Pay Commission which caused an almost
90% increase in the staff cost. However, the Railways have been bying
lo increase their earnings by various schemes to attract freight and
passenger costumers. At the same time the Railways have planned to
reduce its Working Expenses by right sizing its work force during the
10th Plan period by restricting intake of stalf to the bare minimum
requirement
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154. The net outlays (B.E.) earmarked for the year 2003-04 would
be utilised for achieving the following financial and physical targets
under some of the important Plan Heads during the year 2003-04:

A. Financial Targels

Plan Head (Rs. in crores)
New Lines and Restoration 1005
Gauge Conversion 723
Doubling 443
Traffic facilities-Yard Remodelling 238
Computerisation 144
Railways Research 10
Rolling Stock 3795
Road Safety Works-Level Crossings 120
Road Safety Works-ROB/RUB 313
Track Renewals 2605
Bridge Works 302
Signalling & Telecom Works 689
Electrification Frojects 123
Other Electrical Works 140
Machinery and Plant 140
Workshops incl Production Units 273
Staff Quarters 75
Amenities for Stalf 65
Passenger and other Users’ Amenities 205
Other Specified Works 115
Inventories 210
Metropolitan Transport Projects 443
732

Investment in PSUs




B. Physical Targets

I'lan Head
Electrification 350 route Kmas,
Track Renewals: 3850 route Kms.
(i) Primary 3300 track Kms.
(ii) Secondary 550 track Kms.
Construction of New Lines 225 route Kms.
Gauge Conversion 775 Kms.
Doubling 340 route Kms.
Rolling Stock:
(i) Locomotives:-
Diesel as
Electric 69
(ii) Coaches:
EMUs/Metro 227
Others 1760

(iii) Wagons (in terms of 4-wheelers) 20,050

155. The major thrust in the plan is on New Lines, Track Renewals,
Doubling and augmentation of Traffic Facilities, Signal and
Telecommunication besides replacement and acquisition of Rolling Stock
and Passenger Amenities. Two plan heads are also operated for
conversion of unmanned level crossings to manned crossings and
construction of road over/under bridge. Apart from the outlays being
provided to the project plan heads under Capital, allotment have also
been made for the works of the Rail Vikas Yojana through investment

in Rail Vikas Nigam.
Rail Vikas Nigam Limited (RVNL)

156. The special purpose vehicle (5FV) is a public limited company
set up under the Companies Act, 1956 and is named Rail Vikas Nigam

Limited.
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157. The main objective of Rail Vikas Nigam Limited (RVNI1) as
per Memorandum and Articles of Association ame az below:-

(i) To enter into and carry on business relating to creation and
augmentation of c:tpal:':it}r of rail infrastreclure '|:|_"|,|::~I|_|-r|i|:1§"'I buat
not limited to the Golden Quadrilateral and its diagonals
connecting the four metros and any other project (s) under
National Rail Vikas Yojana and related avtivities.

(ii) Acquire, purchase, lease license, concession or assign rail
infrastructure assets including contractual rights and
obligations.

158. Rail Vikas Nigam Limited will be entrusted with the execution
of certain projects related to the strengthening of the Golden
Quadrilateral and its diagonals and also other bankable projects covered
under MNational Rail Vikas Yojana. The salient features of this Yojana
are: (2} Capacity bottlenecks in the critical sections of the railway
network will be removed at an investment of Rs. 15,000 crore over the
next five years, ie. X Flan period. These projects would include (i)
Strengthening of the Golden Quadrilateral and its Diagonals te enable
the Railway to run more long-distance mail/express trains and freight
trains at 2 higher speed of 100 kmph, at cost of Rs. 8,000 crore; (i)
Strengthening of rail connectivity to ports and development of
multimodal corridors to hinterland, at a cost of Rs. 3,000 crore, (iii)
Construction of four mega bridges—two over the River Ganga, one

over River Brahmaputra, and one over the River Kosi, at a cost of Rs.
3,500 crore.

159. The Chairman Railway Board informed the Committee:

“This Yojana can make an investment upto 15,000 crore in next 5
years. Whether it is doubling an quadrilateral, is one part, the
other part relates to signal improvement track upgradation to allow

the trains to run at a speed of 100 lom. per hours, conversion of
rolling stock.®

160. He further informed the Committes:

“Such projects on which it would take less time and would reduce
distance have already been sanctioned, but now these have been
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taken under NRVY for quick funding so that the projects start
remunerating Railways and be care viable projects.”

161. The Company will alse mobilize non-budgetary resources from
bilateral/multilateral funding agencies, domestic financial institutions

and through public private partnerships.

162. During the oral evidence, Financial Commissioner (Railways)
informed the Committee:

“An allotment of Rs. 730 crore against Rail Vikas Nigam Litd. has
been proposed during 2003-04",

163. The broad breakup of the allocation is indicated as below:

Distribution of Rs. 730 crores

SLNo.  Section Proposed
Outlay 2003-04
1. New Lines 95
2. Gauge Conversion 130
3. Doubling 420
4. Railway Electrification B5
Total 730

SPECIAL RAILWAY SAFETY FUND

164. To accord top-most priority to the safety related works as per
the recommendations of Railway Safety Review Committee, a non-
lapsable ‘Special Railway Safety Fund’ containing a provision of
Rs. 17,000 crore (Rs. 12,000 crore to be provided from general Exchequer

and Rs. 5000 crore from passenger surcharge) was created in 2001-0Z
The Financial Commissioner (Railways) informed the Committee.

“Rs. 2,310 crore (RE) are likely to be spent during the year
2002-03 under this Fund®.




165. The break-up of expenditure under SRSF for 2001-02 and 2002-

03 (upto December, 2002) are given below along with physical targets
for 2002-43:

200102 2002-03
Net Expenditure Net Expenditure Lill Dec.
(Rs. in Crores) 2002 (Rs. in Crores)
Track Eenewals 1106.6 939.9
Bridge Works #4415 63.48
Signalling & Tele. 155.92 189.38
Folling Stock 127.61 102.27
Total 143428 1345.03

The physical Targets for 2002-03 and achievement till Dec. 2002
are as below:

lems Physical Achievement upto
Jan. 2003

Track Renewal 2645 CTR. Kms. 2674 CTR Kms.

Bridge Works 465 nos. 305 nos.

Sigrallng & Tele 220 Stations 125 Stations

Track Coreuiting 30 locations 478 locations

Bolling Stock (a) OHE inspection cars 9

(o) DMU coaches 12
(c) AC/DC EMU MC 7
(d) AC/DC EMU TC 5
(e} AC EMU MC 20
{f) AC EMU TC 50
() Wagons 535

o S e e

Machinery & Flant

Other Specihied Works 1 item on NF Rallway (Partial —
Funding)

Other Electrical Works 1 Item on Metro Radway (Partial —
Funding)
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166. It was pointed out that one of the Plan Heads earmarked
under SRSF is “Rolling Stock™ and Rs. 280 crore (BE) has been
earmarked for the year 2002-03 to replace/purchase Rolling Stock. When
asked for the reasons for inclusion of this head under SRSF while an
exclusive body IRFC exists to finance for Rolling Stock the Ministry of
Railways in thuir written reply have stated that the allacation towards
rolling stock under Special Railway Safety Fund have been provided
to procure rolling stock necessary to replace some of the rolling stock
overaged as on 1.4.2001 and is in line with funds sarmarked for other
over aged assets {dentified for financing through the fund. The
financing of rolling stock through IRFC is normally done for financing
requirements of rolling stock based on transportation requirements and

current replacements.

167. The break up for allocation under SRESF for different plan
heads during the year 2002-03 is as shown in the following table as
decided at the Budget Estimate and the Revised Cstimate stages:

Allocation Budget Allocation Revised Estimates

ltems
Estizates 2002-00 200241 (Ra in Crore)
(Rs. i Crore)

Track Renewals 1276 14626
Bridge Works 139 155.89
Signalling & Tele. 505 44723
Rolling Stock 280 240
Machinery & Plant 9 326
Other Specified Works 0.5 05
Other Electrical Works 05 05

2210 2310.48

Total

168. To reduce ‘Human Failure’ risk in train accidents, the ministry
of Railways have stated that ‘Human Failure’ causing train accidents
consisis of ‘Failure of Railway Staff and “Failure of other than railway
Staff’. Though percentage share of accidents attributed to “Railway Staff’
continues to be in the range of 65%, over the years actual number of
accidents under this category have come down from 363 in 1992-93 to
248 in 2001-02, thus reflecting a decline of 31%. As regards “failure of
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other than Railway Stafi’, there is an increase of about 72% in the
same period which, predominantly, is contributed by negligence of
road users al unmanned level crossings. Following important steps
undertaken by the Ministry of Railways to prevent accidents due to
human failure:

(i)

(i)

(1)

(iv)

(v)

{vi)

(i)

(viii)

(1x)

Fouling Mark to Fouling Mark track circuiting on entire
‘A, ‘B, 'CL D and "D’ Spl. routes where speed is more
than 75 kmph. have been completed.

Auxiliary Waming System has been functional on Mumbai
suburban sections of Mumbai.

Last vehicle check by Axle Counter have been introduced
on over 190 block sechons and is being progressively added.

Extended field trials of prototype ACD equipment have been
completed successfully on Northerm Railway.

Drivers and Guards are also being progressively provided
with LED based electronic flashing lamps and hand signal
lamps which have better visibility than the conventional
kerosene-lit hand signal lamps.

Training facilities for drivers, guards and staff connected
with train operation have been modemized including use
of Simulators for training of drivers. Other modern training
aids are being provided at training centers. Rs. 73 crore
have been provided under SRSF for upgradation of Training
Institutes. Disaster Management Modules are also being
developed.

Performance of the staff connected with train operation is
being constantly monitored and those found deficient are
sent for crash training courses, and provided counselling
alzo. Safety staff overdue for refresher course are not
permitted on train duties.

Periodical Safety Audit of different Divisions by inter-
disciplinary teams from Zonal Headguarters has been
introduced.

Drivers are given Breathalyzer tests to check for alcchol

consumption while signing on. Surprise checks are also done
to identify defaulters.
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(x)} Emphasis is given on surprise inspections and ambush
checks. MNight inspections are conducted regularly to

eradicate adoption of short cut methods and those who are
found to be slack are taken up.

{xi) Inter-Railway inspeclions and inspections by Railway Board
tcams have also been introduced.

(xii) Psychological tests are given at entry level for zome

operating categories (Assistant Statien Masters, Assistant
Drivers etc.)

(xiii) With the reua:mping of Railway Recruitment Boards (RRBs),
quality of staff being selected through REBEs has substantially
improved.

(xiv) *“Cuality Management Systems” have been developed and
implemented as per the ISO 9001 Quality standards in all
the Preduction Units, majority of the Workshops and some
of the sheds/depots. All other important manufacturing /
repair units have also been advised to develop and
implement Quality management systems.

169. On being asked as to who was authorized to hix urgency of
a particular project in the absence of a prioritized list of projects funded
by SRSF, the Ministry of Rajlwa}rs have stated that the urgency and
feasibility of projects is assessed by the Zonal Railways who assess
the requirement of funds and propose the required allocation of funds
to the Railway Board. The Railway Boards decides on the actual

allocations, based on the total funds available and the proposals of the
Zonal Railways.

170. Regarding monitoring mechanism of projects being executed
under SRSF, the Ministry of Railways have submutted that the Ministry
of Railways has in fact accepted the recommendations of Standing
Committee on Railways to consttute a Special Cell in the Railway
Board for monitoring of the works being implemented under SRSE A
Committee of senior Railway officials has been constituted which
undertakes the moenitoring of works once in every 6 months. This is

in addition to the monitoring of works being done at different other
levels, wiz.,

(i) At divisional level of all Railways—on a monthly basis.
(iif) By General Managers of Zonal Railways—every two months.
(iii) By the Railway Board—every 6 months.
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In addition monitoring of progress of works would be done at the
Inter-Ministerial level, once in a year.

MNew Lincs

171. Budgetary outlay for New Lines (construction) was estimated
at Rs. 911 crore for the year 2002-03, which was later on, at the fag
end of the year, revised to Rs. 1,319 crore. The physical target were
also revised to 190 route Kms. only 63 route Kms. have been completed
upto December, 2002. For the year 2003-04 the budgetary estimate for
the same¢ Flan Head has been kept at Rs. 1005 crore to achieve a
target of 225 route kms.

172. While responding to ideal level of investment under New
Lines, the Ministry of Railways have stated that considering an
investment of about Rs. 1000 crore per annum and the average time
frame of 57 years for new line Projects, the ideal shelf of new line
projects may be of the order of Rs. 7000 crores. However, therc is
heavy throw forward of ongoing new line projects. As on 1.4.2003, the
total throw-forward of new line projects would be approx. Rs. 24,000
crore. With a view to achieve speedier completion of the projects,
funds have been mobilized through participation of State Governments,
public/private partnership, funding from Ministry of Defence and
additional budgetary support for National Project of Udhampur-
Srinagar-Baramulla. Efforts are being made to generate more and more
resources, other than normal budgetary support so as to expedite
completion of the ongoing projects. Further, while allocating funds the
requirement of operationally required projects are first met followed
by projects where part/full of the section is nearing completion. As
decided by the Government, State-wise balance in distribution of funds
is also being maintained. The present level of investment is of the
order of about Rs. 1000 crore per annum is not ideal to suit timely
completion of ongoing new line projects. The projects are funded out
of budgetary support and distribution of funds to various plan heads
is done as per the availability of budgetary support. The throw-forward
of Natonal Project of Udhampur-Srinagar-Baramulla (which is being
funded through additional budgetary support), as on 1.4.2003, is
Rs, 2775 crs. The following funding other than budgetary support has
also been tied up:

(i) Sharing by Jharkhand/Karnataka State Government
Rs. 1128 crores.
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fii) Special Purpose Vehicle—Rs. 720 crore.

(iii) Funds from Ministry of Defence Ks. 158 crores.

173. The Ministry of Railways have further stated that the works
of Port connectivity and four mega bridges appearing under New
Line Plan head having a throw-forward of Hs. 4041 crore are to be
implemented through MNational Rail Vikas Yojana and efforts are being
made te get multilateral funding for these works. The throw-forward
of balance new line projects is about Rs. 15600 crore. In order to
complete these projects is a span of 7 years, the requirements of funds
would be of the order of Rs. 2200 crore per year (not considering
escalation/inflation). With this investment, it may be [easible to
complete about 800-1000 km. of new lines every year

174. Regarding the need to reassess the priority of New Lines
projects, the Ministry of Railways have stated that as per the
prioritization approved by the Government in 1998, the projects have
broadly been classified as those which are nearing completion,
financially viable/operationally required, taken up on strategic
considerations, in N.E. Region, and other socially desirable projects.
The priority of projects have so far not been reassessed. The available
resources are being allocated to the ongeoing works keeping in view
the infer-se priority maintaining the regional balance. Since 2002-03,
allocation of funds have been made on the basis of area, population
and throw forward of projects in the State. However, there have been
major developments after the prioritization of 1998 such as State
Government sharing the cost Erf the projects, Mational Rail Vikas Yojana
etc. Government have recently directed Ministry of Railways to
prioritize the Frnje-:is within the budgetary allocation so as to Enmplel:e
as many projects as possible.

175. While justifying the higher allocation under this Plan Head at
the revised stage, the Ministry of Railways have stated that the higher
allotment under New Lines Plan Head is mainly on account of the
additional budgetary support received from the Ministry of Finance
for funding the Udhampur-Srinagar-Baramulla New Line Project. The
Government in January 2002 had decided that the funding of this
project will be outside the budgetary support received by the Railways
from the Planning Commission. Keeping in line with this decision, the
allocation for this project was shown as deposit te. funds to be received
from other sources. However, in June 2002, Ministry of Finance

g o
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extended Rs 400 crore as additional budgetary support for financing
this project, which was sanchioned by the Parliament lhrnugh the
Supplementary Demands for Grants 2002-03 presented in July 2002, In
the Revised Estimates howewver, this outlay of Rs. 400 crore has been
reduced to Rs. 350 crore keeping in view the pace of progress of the
work.

176. List of projects which can be completed partly/fully during
2003-04 is given as under—

SLNa. Name of the Project Kms. Funds provided
during 2003-04
(Rs. in crore)

1 Una-{harare Takrals of Nangal Dam—Talwara [ ¥k

1 Pamr! Kanat . | 0

L SesremNokla of ArsSeanm 0 1

4 b dwrrp Namhbary of Lalstmienpar Nambbao 1126 7

5 Basta Udtamga of limow Udhaspar e 0

& Kalrads-Ketipalh mestoration L4 iR

T Maherdralainagar-Amts of Howrah-Amt ¥ 5

& Hassan- Sharavanabelagola of Hassan-Bangalone Q 26

% Japdubpur-Tilatva of Rajgir-Talatya 10 1

Gauge Conversion

177. Budgetary outlays for Gauge Conversion were estimated at
Rs. 807 crore during the year 2002-03 and the same were revised to
Rs. 768.4 crore. Physical targets were also revised from 512 Kms. to
B90 Kms. and against this revised estimate, only 139 kms. have been
converted upto December, 2002 budgetary eslimates in the current
Budget have been earmarked at Rs. 733 crore to achieve a target of
775 route kms.

178. Submitting the reasons for enhancing physical targets against
the reduced financial targets of the year 2002-03 the Ministry of railways
have stated that the Explanatory Memorandum (2002-03) mentioned a
target of 542 km. of gauge conversion. However, in the Budget Speech,
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target for 267 km. length of the Surendernagar-Pipavav project was
also fixed. This project is being implemented through Special Purpose
Vehicle (5I'V), with 2/3rd investment from other than budgetary
SOUIFCEeS, Takirlg this also into account, the target for the year was thus
B80? km. During the course of the year, additional targets have been
set for two more sections ie. Virudunagar-Rajpalaniyam and [etalsar-
Junagarh, thercby enhancing the target to about B9 km. While he
direct allocation to gauge conversion plan head has been reduced in
the revised esHmate, it has to be noted that for the SPV portion of the
Surendernagar-Pipavav gauge conversion project, an outlay of
Rs. 51.64 crore has been provided under ‘investment in PSU° Plan
head. Taking this into account the total commitment to gauge
conversion works is in fact Rs. 12.79 crore more than in the B.E. Upto
December 2002, 139 km. of converted lines had already been
commissioned. The conversion blocks in the following major secHons
is presently under progress and track linking is in various stages:—

(i} Surendernagar-Pipavav (267 km.)
(ii} Tirupati-Pakala-Katpadi (104 Km.)
(iii) Rajkit-Junagarh (102 Km.)

(iv) Samdari-Jasai (156 Km.)

(v} Mangalore-Kobakaputtur (44 Km.)
(vi) Virudunagar-Rajapalaiyam (53 Km.)

179. The progress of all the above mentioned works is being
monitored and it is expected that the sections would be converted
shortly. List of gauge conversion projects which can be completed

partly /fully during 2003-04 is given as under—

SlNo, Name of the project Km Funds provided
during 2003-4
(B in crore)
1 2 3 4
L New Jalpaigur [Siliguri-Samuktala of New Jalpaigun 180 &5
Mew Bongaigaon

2 Bharatpur-Bandikui of Agra-Bandikui a3 40
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1 2 3 1
1 Jasmi-Munahao of Luni-Munabao 97 About 90 (Te be
provided by Ministry of
Defence)
i Kabakaputtur-Subrahmanya Road of Hassan-Mangalore 42 1
5 Villupuram-Pondicherry 7 1.2
& PRajapalsyam-Tenkasi of Quion-Tirachendur an 6l 5
Virpdunagar Terkas
7. VadalurLuddalore of Salem-Cuddalare 30 10
B Thanjsvur-Kumbskonam of Tharjavur-Villupuram k] 15
9.  Condis-Balaghat of Jabalpur-Gondia 43 3617
0. Junagach-Veraval with extension of Somnath of 76 i5
Fuaihot-Veraval
1. Dhola 70 15

180. While explaining the total throw-forward of already sanctioned
Gauge Conversion projects and required level of investment to bear
the same, the Ministry of Railways have stated that as on 1.4.2003, the
throw-forward of gauge conversion projects will be approx Rs. 10,100
crore. The ideal level of investment to clear all the engoing gauge
conversion projects within a time frame of 10 years is about Rs. 1000
crore per year without considering inflation and escalation.

Doubling

181. Rs. 608 crore allocated in the Budget 2002-03 for Doubling
were revised to Rs. 584 crore at the fag end of the year to double
230 route Kms., out of which only 50 Kms. has been doubled by
December, 2002. Against this revised estimate, the Ministry have
allocated Rs. 443 crore (BE) under the same Plan Head to double
340 route kms. during the year 2003-04.

182, Giving details of the total throw-forward under Doubling and
the strategy to complete the already sanctioned projects, the Ministry
of Railways have stated that as on 1.4.2003, the total throw-forward of
doubling projects will be Rs. 4,900 crore. This includes doubling works

T
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covered under National Rail Vikas Yojana having a throw-forward of
about Hs. 1900 crore. The doubling project should normally take 3-4
years lor its completion. The throw-forward ol engoing doubling
projects is about Rs, 3000 crore excluding the projects of National Rail
Vikas Yojana. Considering this, the ideal outlay for doublings is of the
order of Rs. B00-900 crore per annum (without considering escalation
and inflation). All efforts are being made to complete the doublings as
per the revised targets. However, the commissioning of the sections
may take some time as non-interlocked working in the yards may be
undertaken in May/June as presently, it is the busy trafflic season. The
doubling projects have not been slowed down. However, there has
been some difficulty in arrangement of line PSC sleepers, points and
crossings and their sleepers which has been sorted out

Electrification

183. During the year 2002-03 Budget the Ministry of Railways
earmarked Rs. 238 crore for carrying out electrification works, whach
were revised to Rs. 247.2 crore to electrify 375 route kms. out of which
208 route kms. has already been electrified upto December, 2002. To
continue the same Rs. 123 crore have been earmarked during the year
2003-04 to achieve a target of 350 route kms.

184. Justifying the increased allocation at the revised stage, the
Ministry of Railways have stated that the financial throw-forward of
all the Railway Electrification works as on 1.4.2003 is Rs. 723.37 crores.

185. While elaborating on the criteria for sanctioning of
electrification projects the Ministry of Railways have stated that
Railways Electrification projects are considered primarly on economic
considerations and operational requirements. The guidelines being
followed in this regard are: (i) each electrification projects is justified
on Rate of Returmn basis (ii) In certain specific cases, electrification is
justified on considerations of Operational Flexibility (i) Electnification
uflllnghlhmmﬁm{mainum]ismmuﬂrmt to be considered
(iv) while proposing electrification of a route, the rail network in the
region in totality should be considered to include, ¥f necessary. short
route lengths, which would, otherwise, remain non-electrified and
reduce operational flexibility.

186. Regarding ideal investment required to complete ongoing
Railway Electrification Projects, the Ministry of Railways have submitted
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that a yearly allocation of Rs. 350 crore under Electrification Plan Head
would enable speedy completion of the ongoing electrification projects
and taking up new Railway Electrification Projects that are operationally
viable, financially remunerative, cost effective and improve productivity.
So far, 253 Route Kms. have already been electrified Lill February,
2003, Balance 122 Route Kms. out the overall target will be achieved
by March 2003, With this, the target of electrifying 375 Route Kms. in
2002-03 will be achicved.

Rolling Stock

187. Rs. 3,771 crore were allocated under the Plan Head—Rolling
Stock at the budpetary stage during the year 2002-03, and the same
were drastically revised to Rs. 3748.04 crore at the revised stage.
However, physical targets were not revised downward. Against this
revised estimate, the ministry of Railways have allocated Rs. 3795 crore

in current year (2005-04) Budget.

188. Broadly outlying the procurement of rolling stock, the Ministry
of Railways have stated that the rolling stock procurement is based on
the broad-based requirement assessed for 5 years plan periods and
fine tuned on annual basis, from year to year. This is done type-wise
for the various types of rolling stock, on the basis of volume of traffic
expected to be carried and the efficiency of wutilization foreseen, in a
particular vear. The fleet of the rolling stock—both locomotives and
coaches—is being upgraded with incorporation of meodem technologies.
With transfer of technology, both electric and diesel locomotives of
higher horse power with improved attractive effort and higher tailing
load are being manufactured indigenously. As a result, it has become
feasible to haul freight trains at higher speeds without correspondingly
increasing the number of locomotives. Similarly, in respect of wagons,
vacuum braked wagons are no longer being manufactured. The new
wagons are air braked and with fitment of composite brake blocks
and hence the fading of brake power during run has considerably
reduced. The concept of thorough maintenance at certain base depots
in respect of close circuit rakes has paid rich dividends whereby the
wagon obility as reflected in Wagon KM per wagon day has been
showing improvement year after year. This strategy is being continued
during the current X Flan period as well. The policy of procurement
of new rolling stock envisages addition of rolling stock with due
cognizance to the volume of traffic, utilization of various types of
rolling stock and suitable up-gradation of technology of the assets.
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The Ministry of Railways does not consider necessary for a reorientation
of the procurement policy. Railways have six production units in the
country and their capacities are as under:

SLNo. Mame and Location Capacity / Annum
1. Chittararjan Locomotive Works, Chittaranjan 150 electric locos
2 Diesel Locomotive Works, YVaranasi 150 diomel Joeos
3. Integral Coach Factory, Chennai 1000 coaches
4, Rail Coach Factory, Kapurthala 1000 coaches
5 Rail Wheel Factory, Bangalore 105000 Wheels
0000 Axles
&, Diesel Components Works, Patiala-Rebuilt 72 Diesel Locos

The actual production by these units during the last five years is
as under:

199758 199859 159900 200001 200112 20240

(RE)
CLW 165 165 120 120 82 £9
DLW 164 1561 137 103 102 100
ICF 1010 1057 1006 1000 1025 Cr]
RCF 1031 1087 1182 1150 1204 G42
DCW 74 78 70 64 63 72
EWF Wheels 2015 9688 59685 95591 83760 —_
RWF Axles 52249 51055 44024 45912 ECH | f—

189. While responding to the scope for exporting rolling stock, the
Ministry of Railways have stated that the Indian Railways, at present,
is exporting their rolling stock ie. locomobives, wagons, passenger
coaches etc. through RITES & [RCON, two of the public sector
undertakings under the Ministry of Railways. In some cases, however,
relaxation is given to the General Managers of the Production Units to
quote directly against export endquiries whenever the customer -:li.rect]y
approaches them for the purpose. The Ministry of Railways (Railway
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Board) has identified export of rolling stock as one of the thrust areas.
RITES and IRCON have been directed to make aggressive marketing
ciforts for sale-lease of both new and the old rolling stock. RITES and
IRCON have bern allocated speciflic countries to avoid duplication of
efforts. Stiff competition in the International market is. however. being
faced from countnies like China and South Korea. In order to compete
in the global market in a meaningful manner, a number of measures
have been taken by the Railway Board, the pnmary being. Flexible
marginal costing approach has been adopted taking into consideration
various Global Market forces and availability of surplus capacity. In
these cases, the price of the product is arrived at by taking into account
5% overhead charges, nominal 3% profit and 2% performa charges in
order to make the product globally competitive. Export orders to the
tune of Rs. 34.44 crore were executed during 2001-2002. Orders worth
Rs. 3315 crore are likely to be executed during 2002-03 wiz.:

(iy Tender for supply of two types of diesel locomotive ie.
3100 hp AC/DC and 3600 hp AC/DC @ 5.07 crore and
Rs. 8.23 crore/locomotive respectively has been submitted
through RITES in October, 2002 against Spoor-nel
(South African Railways) tender.

(ii} Tender for supply of twin Bo-Bo, electric locomotives with
Siemen’s IGBT Propulsion system (alternatively CLW, GTO
propulsion system) and up-gradation of 6E, 7E, 10E electric
locomotives of Spoor-net has been submitted through RITES
in Oclober, 2002 against their tender.

(iki} Tender for supply of 17 passenger locomotives and 41 freight
locomotives @ Rs. 4.82 crore, totalling Rs. 279.56 crore been
submitied to Syrian Railways through IRCON in December,
2002

{iv) 10 Standard Gauge, diesel locomotives of 1650 hp for
shunting operation to Korean National Railways’ through

RITES.

(v) 19 Yard Gauge, mainline locomotives of 2200 hp to Pacifico-
line, Colombia-through RITES.

(vi) Refurbishing of 72 traction molor armatures for [srael
through IRCON,

(vii) Tender for Self-Propelled Accident Trains to Sri Lanka
Railways through RITES.
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{wviii) Manufacture and supply of non airconditioned Cape Gauge
coaches for Mamibia Railways through RITES.

190. The break-up of allocation made under the Plan Head Rolling
Stock at the budgetary stage as well as at the revised estimates stage
during the year 2002403 from IRFC and SRSF is as under:

(In erore of Rs)

IRFC oHSF
B.E. 3000 280
E.E. 2880 240

When asked whether there is any provision in the budget to ensure
that “current arising’ of ‘replacements” are adequately provided for. the
Ministry of Railways in their written reply have stated that the cost of
replacement of assets is normally met cut of the Deprecation Reserve
Fund. Following the recommendations of Railway Safety Review
Committee, the Government has set up the Special Railway Safety
Fund to wipe out the arrears of replacement/renewal of safety assets
accumulated upto 1.4.2001. However, the cost of current arisings/
replacements is being met out of the Depreciation Reserve Fund.
Annual need based contributions are made to this Fund from Railway
revenues. The following net expenditure has been incurred /proposed
to be incurred under Depreciation Reserve Fund since 2001-02 onwards:

(Es. in Crore)
2001-02 {Actuals) 1570
2002-03 (Revised Estimates) 1586
2003-04 (Budget Estimates) 2000

Signalling and Telecom Works

191. Signalling and Telecom works were allocated Rs. 724.7 crore
in the Budget 2002-03, which were later on revised to Rs. 673.7 crore
at the fag end of the year 2002-03. Against this revised outlay, the
Ministry of Railways have made a provision of Rs. 689 crore for the

year 2003-04.
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Track Renewal

192. Under the Plan Head—Track Renewal during 2002-03
Rs. 2703.5 crore were allocated, which were revised to Rs. 2602 crore
to renew 4000 Kms, (primary 3300 track kms. + secondary 700 track
kms.). Against this revised financial estimates, Rs. 2605 crore have
been allocated by the Ministry of Railways under the said IP'lan Head
for the year 2003-04 to achieve a target of 3850 track km. (primary

3300 + secondary 550 km.).

193, Repair and maintenance of Railway track is an on-going
process. Maintenance works are carned out regularly depending upon
the need. For ensuring safety of traffic, track is inspected regularly
and corrective action taken promptly wherever required. Speed
restrictions are also imposed for ensuring safety, if the situation so
warrants. The overaged track by itself is not a cause for derailments
but at the same time it leads to more maintenance efforts, cost and

affects punctuality of train operation.

194. Responding the concern of the Commiltee regarding quality
of rails of Global Standard, the Ministry of Railways have stated that
Bhilai Steel Plant (BSP) under Steel Authority of India is the only
indigenous producer of rails. BSP had been supplying the rails to
Indian Railways with some temporary relaxation, without compromising
safety, to avoid imports. However, these relaxation have been
withdrawn since 1.1.99. Improvement in specification of rails and its
follow up has been continuous efforts. Currently, BSP is supplying
rails as per specifications of Indian Railways which are in line with
International Union of Railways (UIC) specifications.

Level Crossings and Road Over/Under Bridges

195. Two new Plan Heads for conversion of unmanned level
crossings to manned crossings and construction of Road Ower/Under
Bridges were created in the year 2000-01. The Ministry of Railways
allocated Rs. 125 erore under Plan Head—'Road Safety Works—Level
Crossings’ and Rs. 325 crore for the Plan Head—'Road Safety Works—
ROB/RUB’ during the year 2002-03. These financial targets were revised
to Rs. 114.9 crore and Rs. 149.1 crore respectively at the revised stage
of Budget. During the year 200304 Rs. 120 crore and Rs. 313 crore
have again been allocated respectively under the same Plan Heads.




19%6. Out of Rs. 125 crores allotted to "Road Safety Works—Level
Crossings” in the year 200203, Bs. 50 crore was for the work of
manning of unmanned level crossings and the remaining amount was
for up-gradation of existing level crossings. At the revised budget stage
thie amount allotted for manning of unmanned level crossings was
modified to Rs. 46.00 crore. Similarly during the year 2003-04 out of
Rs. 120 crore allotted to "Road Safety Works—Level Crossings’, funds
ear-marked for manning of unmanned level crossing are Rs. 50 Crore
(approximately). The Railway had fixed a target of manning of 526
level crossings and had achieved a manning of 83 level crossings upto
Dec. 2002, Similarly, 17 ROBs/RUBs have been constructed upto Dec.,
2002. A number of works are taken up for execution on the basis of
allotted funds. During 2002-03 a total of 85 unmanned level crossings
are expected to be converted into manned level crossings. Similarly,
during 2002-03 a total of 17 Read Over Bridges/Road Under Bridges
are expected to be completed under Plan-Head ‘Road Safety Works—
Conversion of Level Crossing into Road over/Under bridges. 30
Number of Road Over/Under bridges are targeted for completion
during the year 2002-03 as given in the Performance Budget. 25
numbers of ROBs/RUBs are targeted for completion during the year
2003-2004.

197. Enumerating the efforts to mobilize funds for manning the
unmanned level crossings under Member of Parliament Local Area
Development Scheme (MPLAD), the Ministry of Railways have stated
that till date proposals for manning of 50 unmanned level crossings
under MPLAD Scheme have been received from 39 Hon'ble Members
of Parliament Punds from MPLADS have been fully/partially released
to the Railways for manning of 20 level crossings only. Out of these
20 level crossings, work of manning of 12 level crossings has been
completed and on 8 unmanned level crossings, work is in progress. In
remaining cases the fund has not been released by Hon'ble MPs/State

Covernments.

198, Justifying the lower utilization of funds under this Plan Head,
the Ministry of Railways have stated that the construction of Road
over/under bridges is a joint work of Railways and State Governument.
Railway construct the bridge portion over the Railway tracks and State
Government constructs approaches to the bridge. Utilisation of funds
depends upon the physical progress of the works by the State
Governments on approaches also. Railways try to complete their portion
along with or before the completion of works on approaches. Various
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problems are encountered during execution, which affecta the overall
progress of work. Some of the problems are mentioned as below:—

(i)
(i)

(iii}

(iv)

{vi)

Delay in finalisation of approach alignment by State
Government,/Local Bodies.

Delay in acquisition land by State Government/Local BDodies.

Delay in finalisation of General Arrangement Drawings,
preparation ol estimates for approaches and sanction of same
by State Government/Local Bodies.

Delay in diversion of existing road traffic of level Crossing
to facilitate construction of ROB/RUB work by State
Government/ Local Bodies.

Constraints of fund with the State Government for these
works.

Nop-inclusion of work in their annual plan by State
Govermmend,




RECOMMEMDATIONS

PASSENGER TRAFFIC

199. The Committee are disturbed to note that total traffic
earnings for the year 2002-03 work out to Rs. 41,284 crore as against
the budgeted targel of Rs. 41,483 crore, that is, a reduction of
IRs. 204 crore. They are even more perturbed to find that Fassenger
traffic has shown a decline of more than 3% by the end of December
2002 and therefore the passenger earnings in the Revised Estimates
(Z00Z2-03) have been assessed at Rs. 12,730 crore, which is
Rs. 720 crore less than the Budget Estimates. The Committee opine
that this is a wvery alarming situation more so as this decline is
mainly in the most popular class i.e. ordinary second class travel,
the segment which is most susceptible to price hikes and also the
beneficiary of bulk of cross-subsidization.

The Committee are however, of the view that though the present
budget has not proposed any hike in the urban and suburban season
tickets and short distance passenger train segments, more analytical
and specific efforts are required to be taken by the Railways to
atiract which has been lost to alternative modes of ltransport.
Therefore, the Committee recommend that rationalization of
Fassenger fare structure should be made more comprehensive and
competitive in all classes vis-a-vis road and air transport without
compromising with guality of service to be provided.

200. The Committee observe that the Minister of Railways has
declared the 150th year of Railways as ‘Customer-Satisfaction Year’
where the emphasis would be on safely, securily, punctuality and
cleanliness. They are of the view that a basic infrastructure s a
prerequisite for providing any additional facilities to the customers.
For instance installation of Coaching Operation Information Svstem
(COI1S) should be installed before committing about punctuality of
trains. They note that even without any basic preparation, a
declaration of Customer Satisfaction Year has been made hastily.
The Committee stress that basic infrastructure should have been
developed first and foremost. They are also not convinced with the
allocations made for the purpose, as no separate provision has been

Bl
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made to undertake any work in this regard. So far as Passenger
Amenities are concerned, the allocation carmarked s Rs, 205 crore
this year (2003-04) piz-a-viz. Rs. 200.1 crore last year (2002-03), which
is not a substantial increase lo execute the amenities to be provided
to the passengers during the Customer Satisfaction Year. The
Commillee emphasise that since the year has been declared as the
Customer Satisfaction Year, the Railway should take drastic sleps to
bring aboul significant and noticeable difference in the quality of
their services in the trains/stations such as (i) providing phone
facilities (i) availability of medical attention (iii) availability of pure
drinking water (iv) clean toilets (v) proper information and enquiry
system (vi} proper announcement system (vii) music system (viii)
general maintenance and cleanliness in coaches, wailing rooms,
platforms and stations if necessary, through outsourcing (ix) proper
ticketing system (x) proper renovation and repairs of coaches (xi)
beautification like painting of the stations and its surrounding areas
(xii) carmarking scparatc scats for the physically handicapped
passengers etc. They stress that these measures, which would also
act as a catalyst to augment the railway traffic, should be taken on
war fooling so that the customers at a glance notice the difference
in railway functioning and the quality of services being provided
by the Railways during this Customer Satisfaction year. The
Committee also desires that the respective General Managers (once
in a year) and Divisional Regional Managers (twice a year) should
visit all stations under their jurisdiction to see the implementation
of these measures.

201, The Commillee note that persons travelling from far-flung
areas suffering from serious ailments travel in long distance trains/
limited stoppage trains such as Shatabdi/Rajdhani and other superfast
trains for their treatment in Metro cities having high-tech medical
facilities. In the absence of non-availability of specific coach for
these patients a lot of inconvenience and discomfort is faced by the
patients and other adjacent passengers especially in sharing civic
amenilies. They also nole with concern that due lo non-availability
of medical aid in the running trains, patients with serious and chronic
ailmenits suffer the most and at times it is also fatal. The Committee,
considering the gravity of the situation, therefore, recommend Lthat
the Railways should arrange a special coach adequately equipped
with life saving devices, medicines including qualified doctors and
nursing staff in the aforementioned trains to attend serious patients
on board, in case of emergency.
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FREIGHT TRAFFIC

202. The Standing Committees on Railways ecarlier in their Reports
had expressed their concermn regarding the declining share of Railways
pis=-n-1is Road transport in the movement of goods and even
passengers over the years. In this regard they had noted that though
freight movement all over India had increased manifold, Railways
could not attract the same mainly due In capacity constraints on
major trunk routes which carry the bulk of both passenger and
freight traffic, inadequate provision for replacement of overaged
assels, time and cost overrunsa in the execution of projects and last
but not the least perspective planning and lack of professional
markeling approach in competitive road transport and freight
economy. The Committee find that the Ministry have rationalized
freight structure to some extent viz. (i) no across the board increase
in freight rates has been announced (ii) total number of classes have
been reduced from 59 to 32 and would be revised to 27 subsequently
{iii) ratio belween the highest and lowest freight class has been
reduced from 8.0 to 3.3 and would be further reduced to 2.8.

203. The Committee are of the opinion that the aforesaid steps
will surely help Railways in enhancing freight traffic. However, in
order to draw more freight traffic and enhance their share vis-a-vis
Road Transport, the Railways should also focus on - (i) capacity
augmentation (ii) improvement of productivity (iii) enhancement of
safety of rail operations (iv) introduction of door to door service for
freight movement (v) increased speed of freight trains (vi) laying of
additional track alongwith the existing lines on congested routes for
goods traffic (vii) running of shadow trains (viii) aggressive marketing

to draw more traffic (ixX) more computerized freight terminals (x)
more markelins :.Fprn:n:h ate.

204. The Commitice note that the Ministry of Railways have
without any convincing reasons changed the Class of timber waste
with prime log wood for manufacturing paper pulp from 110 to 130
in T/L resulting in increased in high freight rate for the timber
waste. The Comumittee desire that the same may be reviewed at the

earliest in the light of Railway Board letter No. TCRAO1S5/9/14Vol.-
1T dated 14.01.200Z w.e.f. 15.02.2002.

205. The Committee find that freight traffic is decreasing in
importance as the core competence of the Railways in moving bulk

T A e e e =
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items in unit train is facing stiff competition by alternate modes
such as coastal shipping. heavy duty trucks, conveyor belts slurry
and oil pipeline. These are more cosl-effective to the user and provide
better services such as door to door delivery and less warehousing.
They feel that the Railways should no longer wait and look for
gelting train loads of traffic in its sidings, instead they should be
on a leok oul now even for meager transportable material.

The Committee recommend that a body, within the Railways,
should be constituted to look into the business of container
transporiation. They emphasize that this body can exclusively focus
on the parcel and small size cargo of the small industries in every
nook and comer of the country. It can have very short transil time
between distant points in the country using the luggage and parcel
space in mail and express trains. They suggest that the well spread
oul railway stations can be receipt and delivery points of the cargo.
They also stress that the improved methods of communication can
provide accurate information about the where abouts of the parcels
and exact time of the armval of cargo to the customers. The
Commillee emphasize that in the presenl scenario of competition,
the potential of such business is enormous and it would bring overall
efficiency in transportation and fuel consumplion apart from
enhancing the revenue earmmings of the Railways.

206. The Committee note that the Ministry have proposed to
rationalize the rate structure for booking of parcel and luggage traffic,
They find that al present parcels are charged under seven different
scales based on the type of commodity. The Ministry of Railways
have proposed that all type of commodities, including luggage will
now be charged uniformly at the same rate, under four scales,
depending on the types of service selected by the customer. The
Commilttee are of the opinion that this proposal would simplify the
booking procedure of parcel and luggage traffic and optimize the
use of transport capacity available for carriage of parcels by different
trains. They recommend that this proposal to simplify the procedures
for booking carriage and delivery should be implemented with
promptitlude and be effective so as to show carly and permanent

results on freight and parcel traffic.
RAKE ALLOTMENT

207. During the course of evidence the Committee noted that the
distribution of rakes has not been made in accordance with the
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principle of maintaining regional balance, so far. With the result
huge amounts of cargo remains unlifted at the ports and ranshipment
centres IEatiing to natinnal loss. They also find that transparency is
nol mainlained in availability and allocation of rakes, keeping the
consignoers in dark as to the time period involved in lifting of their
cargo. The Committee, therefore, recommend that Iransparency should
be maintained in availability of rakes, priority of applicants and
allotment of rakes should be computerized and displayed to the
public at the Divisional Headquarters and in Newspapers so that
the applicants may plan accerdingly. The Commiltee feel that by
maintaining transparency railway finances would also improve
substantially.

208. The Commitlee find that Zonal Managers have been given
additional discretionary powers. They are of the view that this would
help the officials to take immediate and prompt business decisions,
on the spot, to pick up opportunities available in the field. They are
hopeful that the additional powers alongwith freight rationalization
would definitely enhance the freight earmmings of Railways as even
the smallest of opportunities could be Ffruitfully utilised. The
Committee, however, suggest that proportionate additional financial
powers should be delegated to Divisional Regional Managers also,
with proper check, to draw more and more traffic at field level
itself. They also expect that this decentralization or delegation of
powers would give the desired results,

LAND MAMNAGEMENT

209. The Committee find that the Railways own about 4.23 lakh
hectares of land which is mainly used for locating service and
operational infrastructure such as track, stations, workshops, staff
colonies ete. Land being an important non-traditional source, a proper
and scientific management of this asset must be ensured. However,
the Committee have been informed by the Ministry of Railways
that 98% of the land plans are available and 56% of these plans
have been certified by the Revenue Authorities. They find that except
the Weslern Railway on other Zonal Railways have completed the
computerization of land plans so far. They also find that there is no
substantial decline in Railway land under encroachment. Despite
the proactive actions taken by the Railways, 2218 hectares of Railway
land are still under the unauthorized encroachment. The Committee
while taking a serious note of situation desire that the land plans




be completed and computerized without any further delay so that
the Railways could plan for commercial utilization of these lands.
They also suggest that for recovery of land from the encroachers,
the Railways should form a Joint Commillee consisting of the
representative of the Railway Board, State Government and the local
MPI' Lo negotialte with the encroachers for one time seltlement.

SAFETY

210, The Committee feel that Safety is one of the most important
aspects in the running of trains be il passenger trains or freight
trains. They were informed that Ministry is likely to spend
Rs, 433 crore and Rs. 1230 crore respectively under Railway Safety
Fund for overbridge/underbridge construction works and level
crossings and Special Railway Safety Funds for track renewals, bridge
works, signaling and tele-communications and rolling stocks for the
year 2003-04. They are satisfied that with the creation of the SRSF
for clearing arrears upto April, 2002, replacement of over-aged assels
is now assured. However, the Commilltee stress that the Ministry in
the budget must ensure that ‘currenl arisings’ of replacement are
also adequately provided for. Though they welcome reduction in the
expenditure of the Ministry, they caution them against making
compromises in the quality of inputs for maintenance of coaches,
wagons, tracks ectec. The Committee recommend that proper and
surprise inspeclions for maintenance of coaches, wagons and tracks
from lime to time are indispensable and should be made to ensure
safety. In regard lo the level crossing accidents, they suggest that
the Ministry should take up grade separation and make provisions
for gate signal on a continuous basis especially in unmanned Rlilwa,}r
tracks so as lo avoid serious security hazards to the trains. 'I"hnush
the Ministry have specified a number of steps to ensure safety in
Railways, the Commitiee desire that these may be implemented
promplly and in the right earnest to reinforce confidence among
people about safe and comfortable travel in trains.

211. The Commitiee are of the opinion that the Railways have
not been able to come out with comprehensive policy on safety and
accountability at Board, Zonal and Divisional level so far. The
Commiltee strongly recommend that the safely policy and
accountability to public should be reflected in the ‘White Paper on
Safety” to be brought out by the Ministry as announced by the

Minister of Railway in his Budgel Speech.
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212. The Commitlee observe that Anli-Collision Device (ACD), a
micro processor based equipment developed indigenously to prevent
collision is likely to be installed on locomotives, brake vans at
slations and level crossing gates elc. A survey is proposed to be
carried oul over 10,000 kms. and ACD would be provided owver
1750 roule kms. during 2003-04 to accelerale the pace of the
installation of ACDs. The Committee were informed that this was a
new innovation of our country and the Railways have applied for
patent in 128 countries of the world. The Ministry of Railways have
also informed the Committee that Rs. 50 crore have been sanctioned
for induction of ACD facilities in North Frontier Railway. They also
submitled to the Commilttee that so far it has been lested uplo 80%
collision free effectiveness on tracks. The Commitlee are of the view
that all tests should be carried out on ACD to ensure 1007 collision
free system before their induction. They feel that the Railways have
inordinately delayed the application and execution of ACDs on
different routes. However, they desire that this system should be
installed on the Indian Railways as early as possible to project a
picture of safe railway journey in the minds of the customers. The
Committee would desire to be kept abreast of the progress in the
matter.

213. The Committee observe that the major contributing factors
for accidents have been found to be human failure. They find that
20,000 vacancies in safety categories in Group ‘D’ would be filled
up through Railway Recruitment Board within the next one year
and this would be in addition to employing 3500 constables in RPE
The Committee fail to understand the logic behind inducting such
a large numbers, when the major contributing factors for accidents
have been found to be human failure. Though they are convinced
that this create more jobs for people, they are apprehensive that it
would add to the already over-sized Railways in combating the rising
menace of track tampering.

The Commilttee suggest that instead of proposing a contingency
plan to absorb people, the Railways must concentrate on re-training
the existing work force and re-deploy the staff as far as possible.
They also stress that vigorous and wide training regarding observing
safety norms be given at different zones to the Railway employees
especially the travelling staff and a disaster management module be
worked out and sincerely followed.
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MORE POWERS TO RI'F

214, The Commitlee note thal cerlain amendments are being
proposed in the Railways Act, 1957 and the Railways I'roleclion Force
Act, 1989. They desire that RPF personnel be given more powers lo
handle and tackle the safely situalion se that it assists the Stale
Governments in performing their role in railway safety by combating
securily threats ctc. The Committers desire that the amendments in
the Acts should be brought out at the carliest.

CHECK ON TICKETLESS TRAVEL

215 The Committee find that there is substantial amount of
revenue Jeakages in the form of ticketless travel or fake tickets.
They also find that ticket checking system has substantially
deterioraled and touts are on increase as passengers, especially duri,ng
the peak seasons, are unable to get reservations in some trains, even
when the booking is done a month before the date of travel. The
Committee stress that all oul efforts viz. (i) improvement in vigilance
system (ii) surprise checks by senior officers (iii) adequate number
of tickel windows at stations (iv) more open ticket counters in the
cities (v} no advance reservation for short journey ie upto 200 kms.
should be made to plug leakages and check this widespread menace.
They alsa advise the Ministry that punitive action be taken in case
a Railway employee is found to be conniving with the touts. The
Ministry should also take stern action against the employees causing
harm lo the railway property or misusing it. The Commillee strongly
recommend opening up PRS Centres at non-rail heads District Head
Quarters where District Administration provides free accommodation
ta the Railways.

ENHANCING INTERNAL RESOURCE GENERATION AND
REDUCING DEPENDENCE ONMN IRFC

216, The Committee are informed that the Indian Railway Finance
Corporation (IRFC) was set up in 1986 to partly finance plan outlay
of the Railways by raising money from the market and meeting the
developmenial needs of Indian Railways. They were also informed
that gross asset value of rolling stock leasedfsub-leased by IRFC to
the Ministry of Railways tll 31st March, 2002 is Rs. 23,874 crore.
During the oral evidence, the Commitlee were apprised that the
Minisiries are not permitted directly to borrow from the market
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They were also Intimated that the cost of money or the interest paid
wan higher than the dividend rate. The Committee note that there s
a ateady decline in contribution of internal resourcea to the annual
plan expenditure resulting in increased reliance on market
borrowings., Th-::,r find the budget [(2003-0) has announced several
measures o raise additional resources. They feel that the Ministry
should take some tough measures to restore the revenue generating
potential of freight business and make further efforts to enhance
freight business. Simultaneously they should also reduce the losses
incurred in passenger business.

The Commiltee caution in Ministry against excessive borrowing
through IRFC to mect the growing demand for investment in rolling
stock, maintenance of plant machinery and replacement of averaged
assels. They desire that the Ministry should instead make all out
efforts to enhance their internal generation of funds through
prioritization of projects and by completing near<ompletion/last mile
projects so that they start remunerating the Railways and reduce
their dependence on market borrowings. The Committee emphasise
the strategies for reducing input cost vigorously and liberalise existing
policies and guidelines to attract private investments in development
plans. They hope that the Ministry would pursue these strategies
aggressively so that resources become available to fully service their
renewal programmes. They would also recommend that the Ministry
should explore and pursue non-traditional sources of earmings such
as commercial utilisation of their land and air space etc

INDIAN RAILWAY CATERING & TOURISM CORPORATION

217. The Committee note that the IRCTC has been fully
operational from August, 2001 with the objective to upgrade the
catering services of IR, development of feod plazas at railway
stations, promotion of domestic and international tourism and
development of rail based tourism infrastructure, strengthening
railways’ linkages with travel intermediaries facilitating rail travel
through internet based ticketing, electronic travel distribution system,
provision of pure and safe packages, drinking water to rail users
and establishment of wvalue budget hotels at important railway
stations. They were apprised that the IRCTC were providing catering/
vending services through reputed caterers whose services are
satisfactory. The Committee, however, have all doubts about the




quality of services provided by the licenced caterers through IRCTC.
They desire to know the difference of quality of service before and
after the IRCTC came into being. The Commillee emphasize that
the IRCTC should physically takeover calering needs of the
customers, for which creation of this professional Corporation was
made, instead of leasing/subleasing the same lo private calerers with
immediatle effect.

218, The Committee have observed that during the lrain journeys,
the IRCTC caterers at times provide poor quality and unhygienic
food, no water or impure water, bed rolls, bed sheets and pillow
covers which are not only dirty and soiled but also tormn and not
usable by the customers and passengers. Apart from this, the
behaviour and conduct of the caterers are rude and discourteous
towards passengers. The complaints of the suffering passengers fall
on the deaf ears of the caterers, who behave according to their whims
and fancies. They find that in case the aggrieved passengers make
a complaint to the conducter or TTE, who is a Railway employee
and a representative of Railways, is unable to do much as he is not
empowered lo take any action against the offenders. In fact, many
a time he too has to face the brunt of the caterers. The Committee
feel that the TTE on board should be given powers to take some
action against the caterers and provide relief to the customer(s). The
complaints of the customers and the TTE against the caterer should
be dealt with seriously subsequently so that the same is nol repeated
in future. The Committee also recommend that surprise visits from
time to time and inspections should be made by senior officers in
the trains to keep a vigilance on the caterers and their services.

219, The Committee were informed that appointment of caterers
for the IRCTC were based on two packet system, that is, in first
packet their credentials, experience and particulars etc. are recorded
and screened, thereafter bids of suitable candidate are considered.
They were unhappy with the prevailing system of selection of
caterers to the IRCTC. They emphasize that the professional
education qualification in catering and hotel management etc.
alongwith the bids should be the basic criteria for selection of
caterers. They desire that the Ministry of Railways must adopt a
more professional approach in selection of caterers to the IRCTC so
as to provide the best of services o the cuslomers.
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COMPLAINTS & SUGGESTIONS

220. The Coammittee note that often the complaints of the
traveling public go unheard by the Railways. They find that the
complaints made by the passengers or VIPs or represenlatives of
people is not registered in many cases. Even if the complaint is
somehow registered, neither action is subsequently taken on the
complaint nor its acknowledgment is made. They also find that
suggestion books kept at stations and in trains are not even seen by
the Railways. The Committee feel that it not only creales an opinion
in the minds of people about the lackadaisical and callous approach
of Railways but also it offends them away to other modes of
traveling, wherever possible. The Committee recommend that the
complaints/fsugpgestions made by the passengers, VIFs and the
representatives of the people should invariably be registered and
duly acknowledged in the trains or at the next station itself. They
desire that each and every complaint or suggestion should be taken
up seriously by the Railways at sufficiently high level and dispose
of expeditiously thereby reassuring the passengers to travel by train.
The Committee recommend that while dealing with the complaints,
the Railways should consider the suggestions made therein to make
improvements in Railway facilities and services.

Many a occasion, the Members of the Committee raised serious
lapses of the Railways’ working in their meetings, which Railway
Board fail to comply till the finalisation of this Report. Even to the
extent that the queries required to be complied by Railway Board
has not come forthwith. The Committee express their concern with
the attitude of the officials and disapprove of this evasive attitude
of the Railway Board.

NEW TRAINS DECLARED

221. The Committee observe that 50 new trains running between
different stations have been declared in the budget this year After
a close study, they find that some of them are in highly congested
areas while in some other cases, basic infrastructure for running
those trains is missing. They find that even gauge lines for the
declared train are yet to be constructed. They feel that there has
been a hurried declaration of 50 new trains without conducting
proper surveys of the routes/tracks/capacity/demand. Apart from this,
they are also apprehensive that it could be even compromising with
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the safety of these trains as they arc likely to oversiress the tracks
{bevond the track capacity). Besides, keecping in view lhat the
passenger scervices are heavily cross subsidized wiz-a-viz freight
services, it could lead to declining and trend of passenger camings.
They emphasize that before declaring new trains/extension of existing
trains, a proper survey of the routes, tracks and capacity should
have been made. They urge the Ministry to start or extend a train
on a particular route based on its commercial viability, demand of
the people and their local representatives, places of tourist importance
and religious places such as direct train from Delhi to Haridwar. It
should be ensured that the basic infrastructure for running these
trains exist so that there is no compromise with safely aspects. The
Committee siress that instead of declaring these new trains in
urgency, the Railways should spend their valuable resources on safety,
punctuality and cleanliness of the existing lrains services.

IX & X PLAN ALLOCATIONS

222. The Committee are distressed to note that physical
performance achieved during the IX Plan period especially under
Plan Heads namely New Lines, Gauge Conversion and Doubling
has not been commensurate with the financial allocations made. It
is also noteworthy that the share of Plan funding from external
sources viz-a-piz inlernal resources has increased from 24% in
1997-98 to 43% in 2001-02 whereas the internally generated resources
have wilnessed a decreasing trend from 42% in 1997-98 to 20% in
2001-02. Moreover, a candid fact is that all the five Annual Plans
under IX Plan had to be cut short at the revised stage primarily due
to lower materialization of internal resources. As far as the X FPlan
ig concerned, the Ministry of Railways have submitted before the
Committee that the Planning Commission has adhered to the physical
targets as proposed by the Working Group of Railways whereas
they have lowered the financial largels. The Ministry of Railways
have further submilted that they have represented lo the Planning
Commission for restoring the originally envisaged and proposed
financial targets by the Working Group and the final outcome will
be known only when the X Plan document is laid in the Parliament
The Committes, having studied the subject in-depth, are of the view
that the Railways must invanably show some tangible results on
physical plane otherwise their credibility will be at stake. This view
can be further strengthened with the fact that the Railways have not
been able to achieve physical performance even when the share of
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funding the Plan from the General Exchequer has enormously
increased to the level of 57.42% in 2003-04. Therefore, this Committee
cannot help but desire that the Ministry must not spare any stone
unturned te save their credibility as far as their performance is
concerned. They further desire that all on-going projects must be
completed in a time bound manner as in case of Konkan Railway.
They also stress that paltry/token allocation of funds to projects be
discouraged.

ANNUAL PLAN 2002-03 AND ANNUAL PLAN 200304

223. The Plan allocation for the year 2002-03 has been revised lo
Rs. 12,315 crore from Rs. 12330 crore, which does not indicate any
substantial variation. However, had the Ministry of Railways not
received an additional amount of Rs. 450 crore under Capital and
Special Railway Safety Fund, the revised I"lan size would have been
below Rs. 12,000 crore. Moreover, the distressing fact is that the
outcome of internal generation of respurces has witnessed a volatile
trend affecting the performance of the Railways to a large extent.
The Plan allocation for the year 2003-04 has been estimated of the
order of Rs. 12,918 crore, which is 4.8% higher than the previous
year's allocation. Out of the-total outlays of Rs. 12,918 crore,
Rs. 6577 crore (57.42%) have been provided from General Exchequer.
Again the proposed financial targets from internally generated
resources have been estimated at Rs 2,630 crore (20.36%), which causes
concern to the Committee since the actual realization from internal
resources has not been satisfactory over the last few years. Therefore,
the Committee are constrained to note the lower realization of
internal resources and hope that the Railways will exert their all
concermed efforts to achieve both financial and physical targets
envisaged for the year 2003-04

RAIL VIKAS NICAM LIMITED

224. To materialize the Prime Minister's vision to cruise the
Indian Railways on the fast track gmwl.h,. the Govermment have
constituted a Rail Vikas Nigam Limited (RVNL) on 26th December,
2002 with a non-budgetary provision of Rs. 15,000 crore to strengthen
the Golden Quadrilateral and its diagonals, port connectivity and
construction of four mega bridges within a time-frame of 5 years.
The said Nigam will commence mobilizing resources by way of
equily and debt. A part loan of US§ 313.6 million has already been
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approved by the Asian Development Bank lo Nigam in guestion.
The Commitlee have also been informed that an allocation of
Es=. 730 crore has been proposed during the year 2003-04 to implement
the viable projects. They have been further briefed that as transfer
of projects from the Railways to the Nigam will take time, the actual
work will start after the financial closure for the year 2002-03. The
most important fact aboul this Nigam is that the debt servicing
arising oul of il will be mel with the incremental revenue generaled
by these projects. The Commillee appreciate this visionary initiative
on the line of National Highway Authority to supplement the
Railways’ efforts to strenglthen and augment their infrastructure to
achieve viability. However, they are equally concerned over the debt
servicing liabilities which will accrue on this account especially in
view of bad experience in case of Konkan Railway Corporation. The
Commitiee, in this connection, strongly desire that at all costs only
viable projects be taken under the RVNL, which can substantially
increase the inlernal resources of Raillways.

FIXATION OF PRIORITY OF PROJECTS

225. Given the unmanageable shelf of all sanctioned
infrastructural projects, the Ministry first time prioritized only New
Lines and Gauge Conversion projects in November, 1998 in different
categories based on their need and justification. However, the
Standing Commiltee on Railway could not get convinced over the
way the categorization/prioritization was done by the Ministry.
Moreover, the prioritization of projects has been done category-wise
and no inter-se priority project-wise has been fixed. Keeping in view
the multiple sources of funding of the already ongoing projects, it
becomes quite expedient on the part of the Railways to fix inter-se
priorily projecl-wise so that realistic resulls may be achieved in
synergic and cost-effective way. Therefore, the Committee cannot help
but recommend to the Ministry of Railways to accord due
consideration to review their existing priority fixation procedure and
perceplion They also recommend that this exercise for re-fixation of
priority of projects be taken-up for all infrastructural projects being
funded from Budgetary Support.

PUBLIC SECTOR UNITS

226. The Commiltee have noted with concern that all the six
Public Sector production Units have not been able o utilise their
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production capacity over the last 2-3 years not because of their
inefficiency and lesa productivity but since they could not get
adequate orders from the Ministry of Railways. To tap the potential
of these Units fully, the Ministry of Railways have agreed to accord
more aulonomy o these PSUs to make them more independent to
take investment decisions, to be more free to adopl competitive
pricing and powers for marketing both in the domestic and
international markets lo the extent of surplus capacity available. The
Committee also agree to the decision of the Ministry and desire that
the process of granting more autonomy to these FS5Us be expedited
and the final outcome of the matter be apprised to the Commiltes
in this regard.

UNREALISED EARNINGS FROM SEBs/FPHs

227. The Committee are concerned to note that unrealized
carnings of the Ministry of Railways as on 31st March 2002 was
Rs. 2090 cr. out of which approximately 77% was due from various
State Electricity Boards (SEBs)/Fower Houses (PHs). Further, they find
that there has been fresh accretion of Rs. 417 crore to traffic suspense.
On a close study it was found that the Badarpur Thermal Fower
Station (BTI'"S) headed the list of defaulters followed by the Punjab
State Electricity Board (PSEB), the Delhi Vidyut Board (DVE) the
Rajasthan State Electricity Board (RSEB) and the MNational Thermal
Power Corporation (NTPC) ete. with the outstandings of Rs. 96022
crore, Rs. 693,81 crore, Bs. 173.79 crore, Rs. 130.90 crore and Hs. 56.63
crore respectively as on 31.01.2003. The Committee observe that the
Ministry of Railways have taken number of steps to recover dues
from the State Electricity Boards/Power Houses including follow up
with the Ministry of Finance, the Ministry of Power and the Chief
Ministers of respective States. They have even approached the
Planning Commission to make deductions from the central plan
assistance and transfer it to the Railway Board. However, despite all
these efforts, the Ministry have been able to recover only to the
extent of Rs. 159.23 crore, so far. The representatives of the Ministry
of Railways informed the Committee that the NTPC have promised
to clear the entire dues before 31st March, 2003 by cash, while in
case of the PSEB, DVB, RSEB the matter has been taken up with
respective Chief Ministers. The Financial Commissioner (Railways)
submitted before the Committee that they have mooted a Cabinet
note to adjust the outstanding against the Badarpur Thermal Power
Corporation, against the deferred dividend liability of Railways as it
i a Central Power Utility and does not belong to a State.
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The Commiltee are concemed aboutl the substantial outstanding
of the Ministry of Railways and are satisfied with the serious
approach of the Ministry to obtain these valuable resources from
various SEBe/THs. However, despite theee efforts, the realization of
the outstandings are meagre. The Committee realize that the measures
adopted are at sufficiently high levels. They would advice the
Ministry to pursue the matter further with the concerned Chief
Minister/Ministry of Finance and Ministry of Power effectively and
promptly, so as to secure their dues at the earliest.

In regard to the BTPS the Commiltee are in agreement with the
proposal mooted in the Cabinet note put forward by the Financial
Commissioner (Railways) and wish that the decision therein be
expedited and the Committee be informed of the outcome.

JOINT VENTURE WITH NTPC

228. The Committee note that the Ministry of Railways have
signed a Memorandum of Understanding with NTFC for the setting
up of a captive Thermal Power Plant and the project committee had
selected Nabinagar for setting up a 1000 MW Thermal Plant which
would take 34 years for its commissioning. A Joint Venture Company
in which Railways will have 51% equity is likely to be formed
during 2003-04 for implementation of the scheme. Railways shall
exclusively use the electricity generated through this Joint Venture
Captive Power Plant. They find that the expected cost of production
of this project would be Rs. 2.60 per unil as against Rs. 430 per
unit provided by State Electricity Boards al present. The Committee
are of the opinion that this would give tremendous benefit to the
Railways in monetary terms. While appreciating the move, the
Committee emphasize that the Railways should explore for setting
up of more such projects in other parts of the country as well.

New Dromg; K. YERRANNAIDU,
8 April, 2003 Chairman,
18 Chaitra, 1925 (Saka) Standing Commitiee on Railuays.
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2. At the outset, the Chairman, welcomed the two new Members,
Smt. Sangecta Kumari Singh Deo, MP and Shri Surendra Lath, MP
who have been nominated to the Committee. He then informed the
Commitiee aboul the tentative programme fixed for examination of
Demands for Grants of the Ministry of Railways for the year 2003-04.

3. The Committee then decided to call the representatives of the
Ministry of Railwayvs (Railway Board) on 24th March, Ind and 3rd
April, 2003 (full days) to tender oral evidence in connection with the
exammabion of Demands for Grants. The Commitlee also finalised the
List of Points with regard to the examination of the Demands for

Grants.

4. Thereafter, the Chairman sought further suggestions from the
Members on the subject. On the suggestions from several Members,
the Commitiee decided that each Member of the Committee may
propose one work relating to Railways which may fall within the
powers of the Ministry and which could be carried out during the
current Budget year. The Committee proposed that this matter might
be pursued through the Chairman’s office after the proposals have
been received from the Members later on.

The Committee then adjourned.
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PRESENT
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Dr. Madan Prasad Jaiswal
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Shri Shashi Kumar
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Rajua Sabha
Shri Kamendu Bhattacharjee
Shri Raju Parmar
Dr. AK. Patel
Shri Abhay Kant Prasad
Shri Surendra Lath
Shri Tarini Kanta Roy
Shri N. Jothi
Dr. Arun Kumar Sarma
Shri Abani Roy
Shri Harendra Singh Malik
Shri Bashistha Narain Singh

SECRETARIAT

1. Shri John Joseph — Additional Secrelary
L Shri VS. Negi — Deputy Secretary
3. Smt. Abha Singh Yaduvanshi — Assistant Director
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Representatives of the Minsitry of Railways (Railway Board)
1. Shri LIM.S. Rana, Chairman, Railway Board & Ex-officio
Principal Secretary to the Govt of India.

2 Smt. V. Viswanathan, Finacial Commissioner Railways &
ex-officio Secretary to the Govt. of India.

3. Shri 5.C. Gupta, Member Electrical & Ex-officio Secretary to
the Govt. of India.

4. Shri 5. Dhasarathy, Member Mechanical & Ex-officio Secretary
to the Govt of India

5. Shn BS. Sudhir Chandra, Member Stalf & Ex-officio Secretary
to the Govt of India

6. Shri Kanwarjit Singh, Member Engg. & Ex-officio Secretary to
the Govt., of India.

7. Shri K.K. Gupta, Additional Member (Traffic)
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2. At the outset, the Chairman welcomed the representatives of
the Ministry of Railways to the sitting of the Committee.

3. Thereafter, the Committee took evidence of the representatives
of the Ministry of Railways on Demands for Grants (2003-04) touching
upon various aspects on Railway Budget. The representatives of the
Ministry of Railways replied to the points raised by the Members of
the Committee and assured to send written replies to the points on
which information was not readily available. The evidence remained

inconclusive.

4. The Committee decided to take further evidence in this regard
on Friday, the 28th March, 2003.

5. It was also decided to consider the Diraft Repnrt on DEG 2003
04 for adoption on 3rd April, 2003,

6. The verbatim record of the proceeding has been kept
The Commrittee ther adjourned.



OF THE SEVENTH & EIGHTH SITTINGS OF
N STANDING COMMITTEE ON RAILWAYE (2003)

The Committee sat on Friday, the 28th March, 2003 from
1100 hours to 1330 hours and 1430 hours to 1700 hours in Committee
Room ‘'C’, Parliament House Anncexe, New Delhi.,
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Muners
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Shri Muni Lall
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Shri Prabhat SEmmtarny
Shri Shashi Kumar
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16. Shri Kamendy ﬂhﬂtladulju
17. Shri Raju Parmar
1. Dr. AK Patel

19, Shi Abhay Kant Prasad
20. Shri N. Jothi

21. Shri Harendra Singh Malil
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SECRETARIAT
1. Shri V5. Negi —  Deputy Secretary
2. Smt. Abha Singh Yaduvanshi — Assistant Direclor

Representatives of the Minsitry of Rallways (Railway Board)

1. Shri LLM.S. Rana, Chairman, Railway Board & Ex-officio
Principal Secretary to the Govt. of India.

2, Smil. W, ‘h"iﬂ-'lﬂfﬂl'lﬂ.thd.'l'l, Financial l'.:umm:l!i.-llunrr Hn”wnyg & ex-
officio Secretary to the Govt. of India.

3. Shri K.K. Agarwal, Member Traffic & Ex-officio Secretary to
the Govt. of India.

4. Shri 5. Dhasarathy, Member Mechanical & Ex-officio Secretary
to the Govt. of India.

5. Shri B.5. Sudhir Chandra, Member Staff & Ex-officio Secretary
o the Govi of India.

6. Shri O Agarwal, Additional Member (Works).
7. Shri R.C. Sharma, Additional Member (Tale.)

2. At the outset, the Chairman welcomed the representatives of
the Ministry of Railways to the sitting of the Committee.

3. Thereafter, the Committee took further evidence of the
representatives of the Ministry of Railways on Demands for Grants

2003-04 on the remaining aspects, which could not be discussed on
24.03,2003,

4. The Committee decided to discuss subjects relating to Passenger
Amenities, Recruitment Policy, Land Management, Safety and Security
and Projects regarding New Lines and Gauge Conversion etc. separately
later on. They also decided to call the representatives of RDSO and
Konkan Railways at the time of examination of Safety and Security to
discuss Anti Collision Device {(ACD).

5. The verbatim record of the proceedings has been kept.

The Committer then adjourned.
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The Committee sat on Thursday, the 3rd April, 2003 from
1100 hours to 1300 hours in Committee Room ‘E’, Parliament Hoyse
Annexe, New Delhi.

PRESENT
Shri K. Yerrannaidu — Chairman

MEMBERS
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Dr. (Smt) Anita Arya
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8. Shri Moinul Hassan
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Fajya Sabhn

20. Maulana Obaidullah Khan Azmi
Dr. AK. Patel

Shri Abhay Kant Prasad

Shri Surendra Lath

Shri M. Jothi
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25. Dr. Arun Kumar Sarma
26. Shri Harendra Singh Malik
27. Shri Bashistha MNarain Singh
SECRETARIAT
1. Shri Rajagopalan Nair — Jeint Secretary
2. Shri V5. Negi — Deputy Secretary
3. Smt. Abha Singh Yaduvanshi — Assislan! Direcfor

2. At the outset, the Chairman welcomed the Members to the
sitting of the Committee. Thereafter, the Committee considered the
Draft Report on Demands for Grants 2003-04. Further suggestions/
recommendations were invited from the Members on the subject. The
Comumittee, then decided that the suggestions/recommendations of the
Members, may be included in the Draft Report before it is considered
for adoption in their next sitting to be held on 8th April, 2003

3. It was also decided to call the representatives of the Ministry of
Railways again for visual presentation on the Howrah-New Delhi
Rajdhani Express accident which occurred on Sth September, 2002 near

Rafiganj Railway Station in Bihar, after the examination of Demands
for Grants 2003-04.

The Committee then adjourned.




MINUTES OF THE TENTH SITTING OF STANDING
COMMITTEE ON RAILWAYS (2003)

The Committee sat on Tuesday, the 8th April, 2003 from 1530 hours
to 1700 hours in Committee Room °E’°, Parliament House Annexe,
MNew Delhi.
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2. At the outset, the Chairman welcomed the Members to the
sitting of the Committes, Thereafter, the Committee considered and
adopted the Draft Report on Demands for Grants 2003-04 of the
Ministry of Railways with slight additions as indicated in Annexure.

3_ L EEE Ea ] -

4. The Committee also authorised the Chairman to present the
Report in Lok Sabha and la

¥ the same in Rajya Sabha after making
consequential changes, if any, arising out of factual verification by the
Ministry of Railways.

The Committee then adjourned,
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ANNEXURE

ADDITIONS MADE BY THE STANDING COMMITTEE ON
RAILWAYS ON DRAFT REIMORT ON DEMANDS FOR
GRANTS (2003-04) OF THE MINISTRY OF RAILWAYS

Sl Fag-u Para Lire Additions
Mo. Mo, Mo,

1 F 3 i 5

1 it = 204 4 Add—

“The Committee desire that the
same may be reviewed at the
earliest in the light of Railway
Board letter No. TCR/1015/96/
14 /Vol.-1T dated 14.01.2002 w.e.f.

15.02.2002."

2. 83 215 5 Add—
“The Committee strongly

recommend opening up PRS
Centres at non-rail heads
District Head Quarters where
District Administration pmvidﬂ'-ﬁ
free accommodation to the
Railways.”

= 84 217 14 Add—
“with immediate effect”

= - 220 4 Add sub-para—

“Many a occasion, the Memlbﬂf-'*
of the Committee raised serious
lapses of the Railways’ wﬂﬂ"—lﬂﬁ
in their meetings. whic

Railway Board fail to comply

till the finalisation of the
ey
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Report. Even to the extent that
the queries required to be
complied by Railway Board has
not come forthwith. The
Committee express their
concermn with the attitude of the
officials and disapprove of this
evasive attitude of the Railway
Board.




